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MR. SPEAKER: Now we come to Items 23, 24 and 25 to be taken together.
Shri Mohan Rawale. You have got eight minutes.
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oft Hleat I & IR, A GolR DA T A s P fow act s 8, Aifdbor b siforeRer ot 2kt 3 zoirr foriger & b 3udbt diforcBer gloft afdy,
Fgas 3 il garen g3, ke, . (=)

3IERTET HBIG : 9ff AololRIS, 31U Axdet Uid farore @lciess]

...(Interruptions)
MR. SPEAKER: Now, please conclude. You are exploiting my affection for you.
SHRI MOHAN RAWALE : No, Sir.

3must #2A dictol B R St Alent fen 3, 33 PR aga gad govdis) #2 MU U2 gl ad & aifds snuet fAugt B el ) sarer A Seier dictol I Al
feen 2, ¥onr R cren ) AR adwer ywal 3 A w1 Bde B R 2. (watme)

3reALT FENG ¢ ot Difdior B 3

off AEST A : SN ;A AKT DI AT BN A=A U o1ef JrAol U2 31 ot AGN? ... (ST
3ERALT ABIG & 3ICHT &l e

off #ligor Jract : cifdsor 3mu o1df BT, DT FSI GaT Boryy

aregt wigkea ¢ Thank you very much. & siai 2gen, amudt o2 ficjn

* Not recorded.

SHRI KINJARAPU YERRANNAIDU (SRIKAKULAM): Mr. Speaker, Sir, I rise to participate in the debate relating to the Interim
Budget presented by the hon. Finance Minister.

This Interim Budget is a great disappointment for us. It is a great deficit Budget. Never ever in the past, in the Budget, there has
a been a deficit of Rs. 3,30,000 crore.



Now, the country is facing agrarian crisis, economic crisis, price rise, unemployment problem and unprecedented inflation. There
is no solution mentioned in this Interim Budget about all these problems.

Regarding the price rise, let me inform this august House that in the year 2004, the people were getting rice in the open market
at Rs. 12 a kilo whereas the present price of rice is Rs. 30 a kilo. Same is the case of all the other essential commodities. I am
citing two-three more examples. Take the case of tamarind. In the year 2003, tamarind was being sold at Rs. 22 a kilo whereas
the present price of tamarind is Rs. 60 a kilo. Similarly, the cement in the year 2003, was being sold at Rs. 100 per bag whereas
now, it is being sold at Rs. 225 per bag. Similarly, the sunflower oil/ groundnut oil, in the year 2000, were being sold at Rs. 45
per litre and now, its price is about Rs. 100 per litre. This is the present situation about the price rise in the country. But the
Government of India has not taken any step for reduction of the prices of these essential commodities. Even though the inflation
rate has reduced to about 4.3 per cent yet the prices of essential commodities are not coming down. Therefore, it is not Aam
Admi's Budget. The common man is suffering very badly in this country.

Regarding the agrarian crisis, let me tell this august House that in the last 12 years, 1,90,000 farmers have already committed
suicide. In Andhra Pradesh alone, in the last five years, 4,805 farmers have committed suicide. In spite of the Prime Minister'
Relief Package, the Debt Relief Package of about Rs. 70,000 crore why are these suicides by farmers still continuing? Lakhs of
farmers have taken loans from the private moneylenders at a high rate of interest. But there is no solution provided in this
Interim Budget about their problems relating to debt. This Debt Relief Package will not apply to the farmers, who have taken
money from the private moneylenders, that too, at a high rate of interest. Therefore, the Government of India should also think
about solving the problems of the farmers who have taken loans from the private moneylenders. The situation is very alarming.

Same is the case with weavers. In Andhra Pradesh alone, 500 weavers have committed suicide because of lack of food and lack
of work. So many thousands of weavers have committed suicides in the whole of the country. Even the Minister of Textile has
submitted a big package to the Government of India about waiver of Rs. 2,200 crore...(Interruptions)

SHRI L. RAJAGOPAL (VIJAYAWADA): The Government of Andhra Pradesh is doing many things.
SHRI KINJARAPU YERRANNAIDU : I am requesting the Government of India...(Interruptions)

The Government of Andhra Pradesh has waived everything. Tomorrow, you are losing power, and that is why, you are
giving concessions and everything... (Interruptions)

Sir, this is the state of affairs in this country. That is why I would urge upon the Union Government to also announce a package
for the waivers in the country.

Similar is the situation about SEZs. In the name of SEZs, the Government of Andhra Pradesh is forcibly taking lands from
the farmers even with two crops, three crops land. At the time of passing of the SEZ Bill, Mr. Speaker, you were in the Chair, and
while replying, the hon. Minister of Commerce had assured the House: " We will take up 150 SEZs in the first phase. Only after
seeing the working conditions of the SEZs, we will increase the number of SEZs." But till December, the Government of India has
already given the formal approval of 552 SEZs. Among those 552 SEZs, 100 SEZs are approved in Andhra Pradesh alone. Even
the Government of India is forcibly taking two crops/three crops land and forcibly giving SEZs. a€|[r9]*

In the name of SEZ, they are giving the lands to the real estate people. In turn, the real estate people are selling those lands.
MR. SPEAKER: That comes under the State Government. That is a State Government matter.

SHRI KINJARAPU YERRANNAIDU : Mr. Speaker, Sir, out of 552, there are 52 in Andhra Pradesh alone.

MR. SPEAKER: You cannot raise the State Government matter. The reference to the State Government will be deleted.

SHRI KINJARAPU YERRANNAIDU : There is another issue. Mr. Speaker, Sir, you have anyhow obliged to discuss the Satyam
scam tomorrow. So, I do not want to go into the details. Satyam scam is a big corporate scam.

MR. SPEAKER: It is coming up. 3mu =gy,
...(Interruptions)
MR. SPEAKER: Do not record it.
(Interruptions) 3€;*

MR. SPEAKER: Now, Prof. Chander Kumar.



Please conclude.
...(Interruptions)
MR. SPEAKER: Nothing will be recorded. No, there is nothing more.
(Interruptions) 8€; *
MR. SPEAKER: Now, Prof. Chander Kumar.
...(Interruptions)

MR. SPEAKER: Your time was one minute. I have given you five minutes.

...(Interruptions)
* Not recorded.
MR. SPEAKER: No, I am sorry.
...(Interruptions)
MR. SPEAKER: No, do not record anything.
(Interruptions) G€;*

MR. SPEAKER: No, nothing will be recorded. Yerrannaidu ji, I am sorry.
Prof. Chander Kumar.
(Interruptions) €/ *
MR. SPEAKER: Do not record his speech.
(Interruptions) 3€;*
MR. SPEAKER: No, this is not Andhra Pradesh Budget.
..(Interruptions)

MR. SPEAKER: No, I am sorry. Mr. Yerrannaidu, you are not cooperating. I gave you time. Your time was one minute but I have
given you five minutes.



* Not recorded.
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*SHRI A.K.S. VIJAYAN (NAGAPATTINAM) : Sir, the House has now taken the interim Budget (General) for the ensuing financial
year. I thank the Chair for the opportunity given to me to speak as a Member of our party Dravida Munnetra Kazhagam, I
welcome and support this Budget brought before this House by our External Affairs Minister, Shri Pranab Mukherjee, who holds
additional charge of Finance portfolio. On behalf of our Leader Kalaignar Karunanidhi who is the Chief Minister of Tamilnadu for

the 5% time and also on behalf of our party Dravida Munnetra Kazhagam, let me extend my support to the financial statement
made by our UPA Government. Our in-charge Finance Minister has stated that taxation measures will be taken up by the new
Government at the Centre that will take over in three months time from now. Overcoming the Constitutional constraints for a
pre-election budget and also overcoming the challenges in the wake of economic melt-down, a balancing act has been performed
by the Finance Minister in this Budget. This is what Dr. Manmohan Singh our Prime Minister heading the UPA Government has
got to say about the Budget. When there is a recession looming large over the global economy enough care has been taken to
protect the most vulnerable poorer sections of our Indian population. About 35 per cent of our masses who are living below
poverty line are getting a better deal in this Budget. The flagship programmes of this UPA Government have all been allocated
with Rs.1,37,317 crores. This much will be spent on various programmes and schemes like :- National Rural Employment
Guarantee Programmes under NREG Act, schemes under Bharat Nirman, Sarva Siksha Abhiyan, Integrated Child Development
Schemes, National Rural Health Mission, Rajiv Gandhi Rural Drinking Water Scheme, Total Rural Sanition Programme among
others. I welcome the concern expressed by the Government to help the ordinary people. Even at a time when there is challenge
facing our economy

*English translation of the Speech originally delivered in Tamil.

social sector spending has been enhanced. In order to rejuvenate rural reconstruction certain schemes and additional Rs.14,000
crores has been earmarked. About 3.6 crores of Indian farmers have got the benefits of loan waiver scheme as the Union
Government has extended so far Rs.65,300 crores. It is heartening to note that an amount to the tune of Rs.2,50,000 crores of
agricultural loan has been extended in the last year. Foreign Direct Investment has poured in to the tune of US$.3200 crores.
Through our effective reform measures, regulatory mechanism has been strengthened in the stock market.

Though this is an interim Budget, an all time high allocation of Rs.1,31,317 crores has been allocated for our Defence
Expenditure. We may not hesitate to welcome this unprecedented increase as it is expected to strengthen our security mechanism
to protect our people from the Cross Border Terrorism. There cannot be two opinions in appreciating this move. But at the same
time, we are not able to relish the news like our army is extending certain weapons and equipment apart from some training
facilities to the Srilankan Armed Forces that apparently resort to genocidal attack on their own people. Our armed forces must not
help an army that let loose violent attack on its own unarmed innocent citizens. There cannot be two opinions that we cannot be
a party to such barbaric attack on the masses in a war torn zone. When the Srilankan Government is making a tall claim that they



have restricted the rebels against the Government to a very small area and destroyed them, how is it that cease fire has not been
announced by that Government. Why the innocent people are made a fodder to the artillery fire and shelling by the Srilankan
Army and continued bombings including dropping of cluster bombs through aerial attacks. Our Indian Army, which has been
raised as a very big force with huge allocation of funds, must be able to ensure peace and normalcy in this region with its very
presence. But it is not happening. We feel that our Defence machinery can still restore peace in that island nation even without
attacking them. Our strong presence is enough. But still Indian Government is not attending to the far-cry of innocent Tamils in
Srilanka. We urge upon you that the welfare and the rights of Srilankan Tamils must be protected. Effective steps in this regard
must be taken by the Government of India.

The Tamil race which had ruled the island nation when it was taken over by the colonial rulers is being systematically eliminated
now. Hundreds of innocent Tamils are killed everyday. Deprived of even the basic medical care and facilities, without adequate
food supply, Srilankan Tamils are internally displaced and live as refugees in their own homeland. As envisaged in the Indo-
Srilankan Accord signed by our former Prime Minister Late Shri Rajiv Gandhi, a Tamil homeland within Srilanka must be carved
out merging both the Northern and the Eastern provinces within the framework of their Constitution. Srilankan Tamils must be
given protection. Peace and normalcy must return there. As a first step, Srilankan Army must declare cessation of hostilities. I
urge upon the Union Government to take effective steps to ensure peace both in Srilanka and in this region.

Our Armed Forces that cannot help save the hapless Srilankan Tamil victims must at least come forward to save our Indian
people especially our fishermen from Tamilandu. It is a pity that a very big army with a very big allocation of funds allocated
through this Parliament is not able to give safety and security to its own poor fishermen who are carrying on with their traditional
livelihood in the coastal regions of Tamilnadu. I beseech the Government of India and the Defence Ministry to leave aside their
indifferent posture. They must readily act to protect our Indian fishermen from the barbaric attacks by the Srilankan Naval Force.
The innocent Srilankan Tamils must also be saved by our mere mighty presence. In the last three years alone about 700 Tamil
fishermen have been killed by the Srilankan Armed Forces. I plead for the safety and security of our fishermen folk and urge
upon the Government of India to give protection to their properties and livelihood. Suitable effective measures must be taken by
our Defence Forces and the Government of India. Fishermen from my Nagapattinam Constituency are the worst hit. They are
afraid of venturing into the seas to carry on with their traditional occupation. Fishermen of Tamilnadu must be helped to come
out of this fear psychosis. Peace and security in this region can be established only when peace and normalcy is restored in
Srilanka. Unless and otherwise a ceasefire is declared, peace cannot prevail there. There cannot be scope for a negotiated political
settlement. Hence, Srilankan Government must be made to see reason and must effectively impress upon to behave in a
responsible fashion as a civilised Government. Hence, there is an urgent need for the Government of India to act responsibly at
this juncture. With this I conclude.
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*DR. PRASANNA KUMAR PATASANI (BHUBANESWAR) : The Interim Budget documents confirm that the UPA Government has
grossly failed to live up to the promises it had made in the Common Minimum Programme; that its claims in successive budgets
have been, as we have been warning all along, wholly fabricated; and that it is guilty of grossly mismanaging both the economy
and governmental finances. Mr. Pranab Mukherji has listed the seven objectives that Mr. P. Chidambaram had spelled out in his

first budget, and claimed that the Government has fulfilled.

In fact, Far from placing the economy on a path of sustained growth of 7% to 8%, it is leaving the economy with a
significant slowdown-a slowdown that started as soon as the momentum created by the NDA ran out; a slowdown that has been

caused by its mismanagement, a mismanagement it is trying to cover up by invoking the international economic crisis;

As far as "education and health" is concerned, the UPA had promised to spend at least 6% of GDP on education and 3%
of the GDP on health. It even imposed a cess of 2% on all taxes to collect revenue for education. In fact, the outlays are nowhere

near the promised levels. Moreover, the manner in which this money has been spent has remained opaque and apart

* Speech was laid on the Table.



from continuing with the Sarva Shikshan Abiyan initiated by the NDA Government, this Government has done nothing

further in this field.

Far from "generating gainful employment and promoting investment”, it is leaving behind an economy in which at least a

crore of persons who till recently had jobs are now without work; and investment is collapsing all across the country.

While the Government had promised to assure "hundred days of employment to the breadwinner in each family at the
minimum wage", its own report and those of the CAG show that in fact it is only in 14% of the cases that the promised days of

employment have been provided; moreover, there have been widespread corruption and defalcation.

As for "focusing on agriculture, rural development and infrastructure” agricultural growth remained respectable only in the
years in which there were good monsoons-far from ensuring the interests of the farmers, its policies have driven the farmers to
suicide; in the 47 days of 2009 alone, there have been in Vidarbha alone 112 suicides by farmers-these are the very farmers
whom the Finance Minister has described as "the real heroes of India's success story". Similarly, far from ensuring a focus on
infrastructure, in fact the pace of infrastructure has been brought to a grinding slowdown-a fact which is exemplified by the
pathetic condition to which the National Highway Programme has been reduced: the project completion rate of this programme

has fallen from 81% in 2004-05 to just around 50% now.

The claim about "accelerating fiscal consolidation and reform"”, is by now known by all to be farcical: in the Common
Minimum Programme the UPA had pledged to eliminating the revenue deficit of the centre by 2009, so as to release more
resources for investments in social and physical infrastructure”, in fact, even the Finance Minister is admitting that the revenue
deficit this year will be 4.4% of the GDP and fiscal deficit will be 6% of GDP. The Finance Minister however is not telling the truth
even in the interim budget. The Prime Minister's Economic Advisory Council, in a report published in January 2009, has
estimated that the fiscal deficit will be at least 8% of the GDP. According to us, even this is an underestimation. Given the
massive shortfall in revenues, Government of India's fiscal deficit will exceed 10% of GDP. Once the deficits of the states are

added, the UPA period would have plunged the country into unprecedented fiscal crisis.

As for "ensuring higher and more efficient fiscal devolution", the extent of devolution is determined by the Finance
Commission; as for making the devolution more efficient, the UPA Government has done absolutely nothing at all. The UPA
Government claims to have ruled the country for the last five years in the name of the "Aam Admi" and yet it is the Aam Admi
who has suffered the most during this regime because of its sheer mismanagement of the economy. The Aam Admi has suffered
like never before on account of unbridled price rise of essential commodities which even today continue to rise in double digit,

loss of livelihood, economic insecurity and insecurity of life and limb.

The interim budget has proved what we have been claiming all along namely that the budget presented by Shri P.
Chidambaram on February 28, 2008 was a sham. That budget is in tatters today both on the expenditure as well as the revenue
side. By under-funding various items of expenditure and not funding at all various others, he claimed the virtue of being within
the FRBM targets. He and his Government stand totally exposed today. As the country has already been pushed into a deep
economic crisis, the elementary duty of the Government was to take strong and effective counter-measures. The statement of the

Finance Minister shows that the UPA Government has completely abandoned its responsibilities.
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MR. CHAIRMAN : Shri Madhusudan Mistry, you speak when your turn comes. Please do not disturb. He is speaking only on the
general discussion on the Interim Budget.
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SHRI FRANCIS FANTHOME (NOMINATED): Thank you for giving me an opportunity to participate in the discussion on the
Interim Budget 2009-10 presented to parliament on 16 Feb. 2009 Sir, while supporting the provisions of the Interim Budget and
the Supplementary Demands for Grants, I oppose the cut motions moved by some members on the Grants on Accounts.

The interim budget and vote on accounts are temporary authorizations to incur expenditure during the next four months.
As the term of the 14% Lok Sabha is about to close, the Finance Minister has resisted from giving sops and left fiscal and
economic measures to the government in the 15t Lok Sabha.

The markets, normally boyed by election eve budget proposals were in for a masterful exhibition of fiscal prudence.
Consequently they exhibited a drop in enthusiasm scaling about 300 points, but the confidence in the UPA government rose
amongst the common people who understand that difficult times require pragmatism and steadfast belief in the wisdom of the
people.

While the UPA government under Dr. Manmohan Singh and the stewardship of Mrs. Sonia Gandhi can take justified credit
for having steered the economy through one of the most dreary phases of economic downturn in world history, in which the
most of the developed economies are facing recession and economic meltdown, loss of prosperity leading to unemployment and
reduced compensations, we in the country while facing consequent turbulence have

been relatively more resilient, though economic growth has slowed down from

a robust over 9% during the past three years to about 7%.

Despite the rhetoric of some people, the nation's growth curve is still positive even after adjusting for about 3.6%
inflation, making the country one of the fastest growing economies in the world.

* Speech was laid on the Table

Sir, while the interim budget has disappointed the urban based industrial economy to a certain extent, for lack of fiscal
sops to weather the impact of the global downturn, the concerns of the "aam admi" have been given the highest attention with
increased allocation of One lakh thirtyone thousand crores for flagship programmes e.g. Bharat Nirman, which includes the
National Rural Employemnt Guarantee Scheme, Integrated Child Development Scheme, Sarva Shiksha Abhiya, National Rural
Health Mission and the Rural Sanitation Programme.

In addition One lakh fortyone thousand crores has been provided for Defense and to fight terrorism.

These allocations exhibit the UPA government's priority to address the concerns of the rural economy and to bring the
benefits of economic growth to the poorest in the country. A priority focused by the UPA leadership. This is commendable in the
context of the impending elections and the restraints operating on mobilization of resources.

There was mention in the House that the present Government has failed to address employment attrition due to reduction
in industrial production. Sir, the direction of industrial growth needs to keep pace with emerging market trends and new
technologies there is therefore need to generate skills that will address the new market requirements and not those that continue
to hold down the pace of economic growth. The UPA government has addressed these trends with mapping and setting up
agencies that will address the skill sets required for the future.

Several members have mentioned concerns related to the security of the country. This needs to be addressed at various
levels with greater professionalism and attention to modernizing the equipments made available to those engaged in security of



the country. The police, the para military forces and the armed forces need to be provided:

-modern training facilities in IT and Communication technology
- alert surveillance

-best arms and ammunition

- protective grear

-credit intelligence information

- bullet proof vehicles

- and capacity building to keep ahead of emerging trends in the professional space.

In conclusion, I would like to mention that there is need to enhance the level of altertness and commitment with which the
average security personnel addresses his/her responsibility. There is need to keep the forces alert so that they appreciate the
enormity of their responsibility in the context of the challenges before the nation.

Sir, despite the attention given to the education of the girl child and the dignity with which she is to be addressed, the
enabling provisions need to be substantially enhanced. The minorities need for greater enabling provisions to unshackle the
chains of restraint, denial, fear, oppression, conditioning towards marginalization from the mainstream. It is satisfying to find the

journey started by the UPA government reach its logical destination in the course of the 15" Lok Sabha.
MR. CHAIRMAN : Nothing will go on record except the speech of Shri Kuppusami.

(Interruptions) €/ *

* Not recorded

SHRI C. KUPPUSAMI (MADRAS NORTH): Sir, I rise to participate on behalf of my Party, DMK, in the General Discussion in the
Interim General Budget presented by the hon. Leader of the House and Ministry of External Affairs and the Minister of Finance,
Thiru Pranab Mukherjee a€| ...(Interruptions)

MR. CHAIRMAN : Shri Kuppusami, you continue your speech. They will continue to make noises.
...(Interruptions)

SHRI C. KUPPUSAMI : As the name goes, Vote on Account, this is an Interim Budget to cover the first three to four months of

the next financial year 2009-2010, as the tenure of this 14™ Lok Sabha will be coming to an end in May and the nation is going
for the General Elections for a new Lok Sabha very soon. ...(Interruptions)

MR. CHAIRMAN : Do not make noise. Shri Kuppusami alone can speak.
Shri Kuppusami, you may continue.

SHRI C. KUPPUSAMI : In the face of global meltdown, our Government headed by Dr. Manmohan Singh under the able guidance
of Madam Sonia Gandhi has taken effective steps to meet the situation. ...(Interruptions)

The Government has put in more money in poor people's hand which will give a stimulus to the economy, apart from bail out
packages given to various sectors of industry. However, the employers are not passing the benefits of stimulus packages to the
workers. &€} (Interruptions)

MR. CHAIRMAN: Nothing will go on record, except Shri Kuppusami's speech.

(Interruptions) 5€;*



* Not recorded.

SHRI C. KUPPUSAMI : The Government should make it clear to all the industries that there should not be any retrenchment and
all workers should be protected. According to the latest Labour Ministry's estimates, five lakh people lost their jobs between
October and December 2008 and this number could be just the tip of the iceberg.

While addressing the 42"d Session of the Indian Labour Conference, our hon. Minister Thiru Pranab Mukherjee said that jobs
must be protected even if it means some reduction in compensation at various levels.

Sir, please permit me to lay the remaining part of my speech on the Table of the House.

*According to ILO report, the rate of unemployment is rising at 6.1% globally. Therefore, the situation is very grim and
the Central Government should take pro-active actions to deal with the situation.

Interest rate on PF to be increased — I understand that the Trust has recommended for increase of interest rate on PF to
8.5%. Senior citizens are getting higher rate of interest from the banks. On the same pattern, the workers, who are also, in the
vulnerable sector, who get hit the most by the price rise, should also be given a higher rate of interest. I would urge upon the
Government that it is a meager increase and the interest rate should be increased to at least 11%, in view of erosion of rupee
value. Similarly pension being given to workers on EPF pension should also be enhanced as the Government has got a good
corpus amount.

Handloom Weavers' Scheme — Weavers are worst hit after farmers. The Government has recently introduced some
insurance scheme for the weavers. But much more needs to be done to ameliorate the lost of the handloom weavers. The
Government should come out with a specific policy for the handloom sector.

* 3€|..* This part of the Speech was laid on the Table.

They should come out with more subsidy for handloom products. There should be Handloom Weavers' Welfare Fund to
take care of handloom weavers in distress.

Chennai Metro Rail Project — Nawaharlal Nehru National Urban Renewal Mission (JNURM) was launched to give focused
attention to integrated development for urban infrastructure and service. I welcome the allocation of Rs. 11, 842 crore for the
year 2009-10. In the first phase, Chennai Metro Rail Project, it has been approved from Washermanpet to Chennai Airport. On
representation to the Hon'ble Chief Minister of Tamil Nadu, it has been advised to examine the feasibility of extending the metro
project from Thiruvottiyur to Chennai Airpot. I would urge upon the Central Government to examine the proposal and expedite
clearance of First Corridor of Chennai Metro Rail Project which is proposed from Thiruvottiyur to Chennai Airport.

To boost housing sector — To combat recession in the housing sector, I request the Government to consider further
reduction in interest rates on home loan to boost demand for new homes. The income-tax rebate on home loan should also be
increased from 1.5 lac to Rs. 3 lac. Similarly, excise duty on steel and cement should be reduced to encourage the construction
sector where the workers engaged are mostly unorganized. I further request to allocate more funds for urban housing scheme to
the BPL in urban areas. Similarly for poor people and weaker sections in the urban areas, adequate funds should be allotted for
construction of houses under various schemes, especially to the metropolitan city of Chennai.

The Honourable Minister may recall that in the earlier Budget, there was a scheme brought out for providing drinking
water from saline water (sea water). I would request the Government to expedite this scheme so that the people in Chennai get
clean drinking water from the scheme without further delay.

Inter-linking of rivers — Our Chief Minister, Dr. Kalaingar has recently inaugurated State level inter-linking of rivers like



Tamirabaruni and other State rivers, which would enhance the availability of water in the water bodies for irrigation purposes.
The Central Government should extend finance to his project, as part of the interlinking of rivers, which would solve the shortage
of water over a period of time.

Pongal Gift — Dr. Kalaingar has also given Pongal Gift to the people in Tamil Nadu on the occasion of Tamil Festival and

Tamil New Year which is being celebrated on the 14 of January. As a part of the Pongal Gift, Rice, Dal, jaggery, Cashewnut, dry
Grapes were distributed to the common people through PDS system. I would suggest that the Central Government can also
launch a similar scheme for important festivals like Holi, Onam, Durga Puja in various parts of the country. This scheme in Tamil
Nadu was appreciated by all people and it became very popular.

LPG price to be reduced — The prices of LPG cylinders which are meant for domestic household need to be reviewed by
the Government. I would request the Government to reduce the price further so that the poor people can get some relief and the
Government can see the god in the smile of Poor, as Peraringar Anna said this,

Golden Quadrilateral projects — we congratulate our dynamic Minister for Road Transport and Shipping, Thiru Baalu who
with the blessings of our leader Dr. Kalaignar has made remarkable achievements in Golden Quadrilateral projects, completing
more than 85% of the target up to now. All nation highway roads are developed and widened which would go a long way in
making a strong India.

With these words, I support the Budget.
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wgleer, 3 apefivr e & aiy 3 weon argefl i sy Ser & aria 3, SRR 3 SKIC SN o1d] ArE &) A W Il Rifder firg A &, e,
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fa> 3ot R 3 & ordl, afcw gy reedl 3 oft st forn S| aRA MR @I weon 2 5 s @I St Yo 3, swre snig 3 ot fFrery &, safere dar
JefE & &b syefiur Rifdscoras ey oo oft Farzeer 31 Shist Sy
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SHRI BALASAHEB VIKHE PATIL (KOPERGAON): Sir, I thank you for giving me this opportunity. I would dwell upon only one
point. & a3 usc faa #d} st @ aifdeogar @ & b 3oalor fegper it alie wfdor 2w A sRaA v oft wa A wa arer 2x6r O Didier &t 3 Ieskt
dlor-ar ol usel 3uel v sEvT A IeMol sEIa A dler B et [ Al B Heoll s GifSie, Al 21 D Al Joidl Tords A w2 S| IUD 2AG
QB 5 & et uset sia fibsadbt 3 gemor sicft oft ot amaor R, 321 2R oft Iokor Sedor I A ardler Bt oft B 3y sruSt warRt, MR S B @i I
3 3z Bror cleil & dowas scofl seiaT agl 28 3, a8 dla ol ) 3 9T 3eNPI SPIA of DIbl Focl AART o 313 sl e b yerer st Sft @ smoor
gl @RI i 3 sagm 3, us Sk ordl 8 3fie ga1 st A @t 3| 3@ S g i B Sl A S[erR 3@ &, A Y eI SPKT AR I AT ST ABT 8T
&) ol del a3 dpot Ik &, S5 ol foann &, TRI: aRiel Aell waganl s53¢l alie siic) & fore [ar &) sl ot e sefor 13 i3, e ss3¢)
3z @bt ss3¢iat oft det an3e Gdbar a1 28t &) 3 seion &l waen agen b &3 et a3 Tdbel ol uSen a=ilfs &3 6T a-3iiw 81 31 &, Po P o &t
38 8, 3elor dg 81 33 &) HoIG? sl SIA? ol stidl 3 ot a2 SmedYy A ekt A sria SN, g A sruok stia SMESY, Werapien A ot SR S ot
as-as 983 3 39 &, A Ha 3Uol-3IUol STid SRS Jod dct 303 Udbol Soll 51l &) A IIBR A PG & b =fS 1 3n3e Tdvor Soir & A dSlorer cBn
& alr Jordt A wz fifeor PIRY RIS TS et 3t et @t 2 aite St iw vesliaIdest AT 3 BIAS FUA AoRcalE A 3 &, I ot a1 Do o
&) ol FRPR $ DSl AR o, 366 @l el 33T Adbel Sof DI SR &) VAT et 3113e Ubst of & [b Jorwr Aot 9ft Goferr &1 SIRY, oI AoxIs SRIGT &l
SR 3fie A wersiir w3 #6igy 3l ¢fu vesllagfeea &t doxais 3 I siaz 8 aren 8, ag ot st wa lont alde; sAR) Brerffia srefcarazen & U 5H
el aar or & sl aa oft 33 &, clfdbel AASEIRT a6 28t &) safcm det su3c Ubsl dol U2 o dstvlel 3l aide wilid aE Sa- Wi &t el &) sEifder



9l w1e vt 9 8l ok &) gt glorm 3 aidt w1 sR 81 var &, RAvwer, woagler wefl-aell EYerr ot &1 surm @) s aga el A et @ €, sAfew ra
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Zicft &t 3ust agefl $IRG 3er & J1wer el @t oft urell Bt st 32ier SEIa oft Sl acien 3ii? et 3 PR agen Sl Fol 9 I Dal) $A DRUI cbil
& urt G311 3R, dl A ARG 3 ST BusT FRIE], AR’ Ierd &l disi 33183, ader anfd TEIRN 3331 2ot oPra @ ol 2iea Bidefl 53 e &
SR em arbe aghll uSsfl o aw aa SMRcw ARbe odl agRv), dd P AR AsPIR 3112 &Nl el odl acen; SWlcos Abe agil & o &3 =6
ol 8Pl [ swRcaaz & e Bidell ereridr & Sofl &, as 2t SRl swReaar fegpe Ackae 81, S w2l aliol, g, uadl s, olvbicd 8id, T
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el kG, A2 SAGI P ol waell, Afdber 3ol @1 & I Sont aifdw S eSS 3 awol wArs Bl el wgferr &t &, ar wodemt B afie
oaAUIE -3H0E & e aoved ol el 6 Sl vadld Siel Ioidb fere @orrr, 33 e oft [ Afdser A asigy @l fororer 3 &) Sia A AR B AN
& g¥Fc W Helerrd o &, dl IRoRr & 9t Bedent wordt 2 fb it vadsrs & et 8, ol AR & udller & fden, or & vgia b o st
A5G <t seoft of B SR, it @Y WISPIR of FolRn SR AfS D el do 2ol &, dl DA A B DR B utlonr coll afde, @ 3 o woR &
oiferst 3 o) el arfae b A o wal o 38 37 AR WseIst agefl, Al 3331 arreir agsfl

gAfere I MUD ARREE A IVPER A AEPE Dol asdl & b sppeaar B orur @Rl d 1930 3 RBAve amen en...(z=mem) All these
infrastructural projects in the country should be through public funding.

5 At AR A GrEARd &) MUt ST W ok, $IRP fom wewrag

SHRI P.C. THOMAS (MUVATTUPUZHA): Sir, due to paucity of time I will only touch upon the main points.

Sir, my first point is that there should be an immediate package for those agricultural producers and plantation crop producers
who are facing serious problems due to fall in prices of Paddy, Coconut, Rubber, Arecanut, Vanila and vegetables etc. An
immediate action needs to be taken to help them tide over their problems.

Employees in different categories including the Staff Nurses in Government hospitals are facing a serious problem due to non-
implementation of the recommendations of the Sixth Pay Commission. Also, some of the recommendations which have been
given in favour of employees in different other Sectors of the Government are also not being implemented. So, I would like to
request the Government to take immediate action to redress the grievances of these employees. I may also mention in this regard

that the Nurses are on a strike from the 161" onwards in Delhi.

Sir, the retirees, especially the senior citizens of different categories, including the Provident Fund beneficiaries are also
clamouring for their pensions to be revised for a long time. But that has not been done. Other facilities due to them are also
being denied to them. I would like to request the Government to initiate immediate action to redress their grievances.

Sir, in regard to the ED Postal employees I would like to mention that in spite of assurances on several occasions from the
Government about enhancement of their emoluments and improvement of their working conditions, nothing has been done so
far. They need to be given justice and their case needs to be considered immediately.

Sir, Kerala's share of PDS rice has been drastically cut. Electricity supply from other pool has also been cut. The supply of
these things should be restored immediately. The Government should allot money for agricultural debts of banks. The money
earmarked for this purpose should be given to the banks. When banks are approached, they say that relief cannot be given



because money has not come. This aspect has to be dealt with immediately. The debts of dalits and tribals should either be
waived or given relief. I would like to make a point about the dalits belonging to Christian faith in Delhi. [R17

I would submit that in a secular country, this should not be done. They should not be discriminated against. Just because
they have less faith in a particular religion, may be in Christianity or Islam, they may not be denied the rights of dalits, if they are
really entitled as per the Constitution. So, as regards reservation, there should be an amendment to the Constitution which has
been assured but has not been done so far. About 2000 people from different parts of the country have come to Delhi and they
are holding a strike today that is going on outside the Parliament House.

My penultimate point is, the Government should also help more of exports that have been declared in the speech of the President
as well as in the Budget. When I asked the question today in Parliament, the Government says that as regards export of natural
rubber which is facing a real problem, the price of natural rubber has come down from Rs. 143 per kilogram to Rs. 65 per
kilogram. It is more than half the price. But still the Government is not supporting exports. The exports have come down and the
Government says that there is no glut in the market. That is not the point. There is glut in the market and imports are taking
place. About 50,000 tonnes of natural rubber have already been imported. And those who have to buy natural rubber from the
farmers or big tyre manufacturers refrain from coming to the market and they have imported stuff. So, export subsidy or
whatever support can be given should be given immediately.

My last point is that import duty on natural rubber should be increased from 20 per cent to at least 60 per cent because of the
conditions of the farmers. But the Government says that there is a ban because of the WTO agreement. If that is so, then
Government says that for five per cent there is no problem. Then why not they increase it by five per cent like from 20 per cent
to 25 per cent? That must be done immediately.

There was a Bill passed here which was about Maritime University. That is a very good step. The Government has taken a very
good step to start the Maritime University in Chennai. We appreciate it but the Standing Committee of Shipping of the Parliament
has also recommended other places for starting the Maritime University including Cochin. Some of those places which were so
recommended have been at least given a little share by way of a university centre like in Kolkata, Mumbai, etc. We welcome that.
But why not Cochin be given such a thing? Cochin has also been benefited by a lot of things. There is the proximity of the
maritime area there. It is benefited by the international sea route and also shipyard, the ports, etc. are coming up. If not a
university, at least a centre of Maritime University should be started in Cochin.

SHRI ASADUDDIN OWAISI (HYDERABAD): Sir, if you see the Finance Minister's speech, when it comes to minorities, he has said
that adequate allocations are being made but in the last year's Budget of 2008-09, Rs. 1000 crores have been allocated for the
Ministry of Welfare of Minorities. I am surprised that it has been cut down to Rs. 650 crores and out of that Rs. 650 crores which
we see, the Maulana Azad Education Found is still disbursing the funds not out of the budget of 2008-09 but of 2005-06. This
shows that either the allocations are not being made at the right time to the Ministry or the Ministry itself is not working properly.

Another issue is regarding multi sector development programme and 90 MCDs were launched with much fanfare. But as of now,
not a single work has been grounded. Leave aside 90 districts but even in 20 or 30 districts, plans are still being[U18] made.

What we see over here is that even for that the allocation has come down from Rs. 485 crore to Rs. 251.89 crore. How do
you expect such a huge programme to be grounded when the Government keeps on decreasing the amount?

The third issue is about the Merit-cum-Means Scholarship. You have given last year Rs. 1,000 crore. I know this is only a Vote on
Account and it is only a stop gap arrangement for four months. But basing on Rs. 1,000 crore, you should have at least allocated
Rs. 75 crore. That has also not been done.

We do not know what will be the fate of the Mungerkar Committee's recommendations. The Mungerkar Committee talks about
251 urban towns wherein you have a large number of minorities and the basic amenities and socio-economic parameters are very
low. We do not know whether the Ministry concerned, whether it is the Ministry of Urban Development or whether it is the
Ministry of Women and Child Development, is taking any steps which the Mungerkar Committee identified.

I welcome the two new schemes that the Government has started. The National Fellowship for Students of Minority Communities
and the new schemes which have been given for the Central Wakf Council. I would also welcome the Government steps, the
steps which you have taken, which have led to increase in employment, especially in the Ministry of Urban Development, in the
Ministry of Railways, etc.

The main thrust of the issue over here is that we have received 45 billion dollars worth of foreign exchange. Now, according to
the Ministry of External Affairs and the World Bank, we are going to touch round about fifty billion dollars. Due to global



economic meltdown, thousands of people are coming back from the Middle-East. The main source of foreign exchange for the
Government of India is the Middle-East. Thousands of people are coming back from the Middle-East. They are leaving their jobs
because of global economic meltdown.

I would like to know from the Government whether any arrangement is being made for them. These are poor people.
They are not asking for any subsidy or any charity. The most unfortunate part is that these people who are working in the
Middle-East do not get any protection from the Government over there. If I work in the U.S.A or U.K,, I have some sort of
comfort arrangement over there. Now, when they are coming back in thousands, what is the plan the Government has?

My suggestion to the Government, through you, is that please make a plan through the NRI Ministry and give directions to
the banks so that these people can start small businesses. Due to this global meltdown, in urban areas there is a huge
unemployment. In the form of taxi drivers or auto drivers, there is a huge unemployment. So, I would hope that some sort of
arrangement could have been made or at least now create a evaluation mechanism to help them.

Another issue is very important in relation what had happened in Satyam Computers. This whole fiasco had happened a
month ago. I was expecting that this Government would take some certain steps. I mean, 26/11 forced you to bring the UAPA
Act. You acted immediately. After introduction it was passed very quickly. Why does not this Government bring a Bill on the lines
of Sarbanes Oxley law, which was brought in the U.S.A.? Unless and until the Government brings this Sarbanes Oxley law, more
Satyams would happen. ...(Interruptions) The Sarbanes Oxley law says that any Independent Director is also criminally liable
along with the auditors. That should have been brought in this Session itself. The poor investor invests because he sees the
Independent Director and he sees that reputed firms are there as auditors. Basing on these two things, he invests. More Satyams
will happen unless and until the Government brings an Act on the lines of Sarbanes Oxley law.

Lastly, I agree that inflation has come down from 13 per cent to 3.2 per cent, but what about the rate of interest? Unless you
bring down the rate of interest to the levels what it was four years ago, how can you benefit the common man? This Government
stands for the common man, the Aam admi. But your rate of interest is very high. It has to be brought at least to the levels
where it was four years ago.[Msoffice19]

Lastly, a sum of Rs. 1,000 crore was allotted last year and you have brought it down to Rs. 650 crore. The Ministry is not
spending; I think the Ministry of Finance is not caring to allot the amount to the Ministry of Minority Affairs. Also, the National
Minorities Commission Bill, which was supposed to give constitutional status to the National Minorities Commission, is still
pending. That should have been brought in this Session itself. But, unfortunately, that has not happened. So, I would request
that these steps should have been taken by this Government which would have given a lot of hope.

Sir, with these few points, I would like to conclude.

SHRI SURESH PRABHAKAR PRABHU (RAJAPUR): Sir, as the hon. Minister himself has admitted that the economic growth rate is
slowing down and with the best of times, it will come down to about seven per cent.

Sir, I think, China is worried about the fact that every time their growth rate falls by one per cent point, they feel that they will
lose at least something like ten million jobs, which otherwise would have been added. I would request the hon. Minister to come
out with some sort of matrix between the falling rate of growth and how much of the employment we are going to lose.

Sir, the hon. Minister has presented, as a full-fledged hon. Minister of Finance, the Budget and he was one of the last Ministers
which produced the revenue surplus in the Budget. So, over a period of time we are seeing a declining fiscal situation. I am
surprised by the words used by the hon. Minister of Finance that there is a fiscal consolidation. So, it is the highest fiscal deficit in
the last few years. The highest current account deficit is almost touching to 2.5 per cent. There is a revenue deficit which is rising
very rapidly, there is a trade deficit which is also adding to the woes, and to top it all; it is one of the highest public debt to GDP
ratio among the developing countries. Now, I am just wondering in this scenario when the growth rate is falling and we would
like to put more public investment to actually kick start the economy, where is the money going to come from? It will be at the
expense of further deteriorating our fiscal situation. So, my request to the hon. Minister is that the new agenda he has spelt out
for the new Government should be implemented. I was just wondering can he also spell it out a little more and say that there is
the money we are going to find in the economy where we can actually kick-start the economy? Where is it going to come from?

Secondly, I come to infrastructure which is a very important issue. In fact, we want nine per cent of GDP now to be invested into
infrastructure which is now at four per cent. Now, again, this is linked to that. Can the infrastructure investment take place from
the private sector alone and if he is going to do that, then who is going to pay the user charges which the private sector will
expect to make the project bankable. Therefore, if it is going to come from the private investment, then wait for the user charges



issues that have to be addressed. If it is going to come from the public investment, I just talked about the fiscal situation how it is
going to happen. But in any case, in infrastructure my request to the hon. Minister is that debt is something which comes a little
later. First, you have to find equity to finance infrastructure. Where are you going to find equity for infrastructure, which is a
major challenge for the whole world and also for India? I would request the hon. Minister to talk about it a little more.

Now, I come to delivery of service particularly the quality aspect of it. It has been a major challenge for us for a long time. In
fact, I would request the hon. Minister, who has also been the Deputy Chairman of the Planning Commission, as to how he is
going to address the issue now. It is because we have time to increase the coverage of education, but is the quality issue
addressed? The same is the case in the health sector. So, this is something which the hon. Minister needs to look at.

I come to external situation. We already have almost $ 65 million going out of our foreign exchange reserves because FIB
withdrew the money. It is putting tremendous pressure on our current account situation. So, at a time, when our remittances
from non-residents had reached the highest level ahead of China, Philippines and even Mexico that means despite all these, our
current account situation is showing a sign of stress. Now, how are you going to handle the external situation which is also going
to put a lot of pressure on rupee and that again will have some adverse impact on the economy in the years to come? So, I
would request the hon. Minister to make a statement about how does he see rupee performing in the next few years' time in the
light of this tremendous pressure on our external account.

Sir, employment as I started by saying is a very important issue. We do not really calculate the loss of employment in
unorganized sector particularly for constructions where the DLF and Unitech shares are falling because of the big news. But
because of that, millions of workers are losing jobs in that sector who do not have any protection whatsoever in social safety net.
They have gone to the villages and they have no voice and they cannot talk about it. So, can we actually think about some
scheme for such workers? [a20]

They are people who are really in need of it.

Mr. Minister, you started a Scheme for the widows to be given pension. I welcome the Scheme. But, Sir, widowhood is not
something which is going to haunt us as much as the sum of Rs.200 as pension per month that a widow is going to get. Does
the hon. Minister really believe that a widow can survive on Rs.200 per month? It is something like a cruel joke on widowhood of
the women of India. I would, therefore, request the hon. Minister to at least raise it by ten times if not substantially. It can at
least be something reasonable, it can be a respectable figure. So, Rs.2,000 would really be good.

The Constitution of India provides for taking care of some of the backward areas of India in terms of giving a Development Board
for them. In Maharashtra, we created one such Board for the rest of Maharashtra. I would request the hon. Minister to consider
this demand. This is a demand which has been pending before the Government for a long time. This demand was as well made
by me for a long time. It was also a demand made by the State Government as well. I have been a Member of Parliament
representing the Konkan Region. I would request the hon. Minister to consider this. Can he create a new framework, a new
regime in which the region like the Konkan Region - it is one of the most backward ones, which has a potential to grow - can
really be taken care of?

The Government has taken credit for a laudable programme which has been endorsed by almost all the Parties in
Parliament. The Government said that we must write off loan of farmers. But there are many segments of farmers who have not
yet been covered by this Loan Waiver Scheme. For example, the fishermen are there who cannot be treated differently. Fishermen
also depend on farmers. They do fishing in the sea. The farmers do it on land. The farmers get the benefit of loan waiver
programme. Can we not think of having a loan waiver programme for the fishermen as well on the same lines of the farmers?

I am just winding it up with this. So, something needs to be done in this respect. My request to the hon. Minister Shri
Pranab Mukherjee is this. He is a very knowledgeable person. I do not see anyone as knowledgeable and as experienced as he is.
I would request him to spell out an agenda for the future. Can he actually now give a prescription for the future? Actually, it is
not just an agenda. What needs to be done is known to us. But how it needs to be done is something important. How do you
manage the fiscal situation of India while going in for development of the country? How do you make sure that when economic
growth takes place, it also takes care of the employment potential of the economy?

Next, I come to agriculture which is the root cause of the problem. Only 18 per cent of the GDP is coming from
agriculture. As per the Government's own admission, more than 62 per cent of the people depend on it. So, how do you address
the root cause of poverty? Therefore, Sir, my request to the hon. Minister is to spell out an agenda. It is not just an agenda for
the next Government, because probably, he also knows that the next Government will be from this side which will be going



there. So, they will have to do something. So, my request is that with the political wisdom, while spelling out an agenda, I am
sure, he will give us a piece of advice on such important issues as to how to address the challenges.

With these words, I conclude.

*DR. SUJAN CHAKRABORTY (JADAVPUR) : Hon'ble Chairman Sir, I am glad that you have allowed me to speak on Interim
Budget. I'll be very brief. Sir, in the last four five years, there was no threadbare discussion on Budget I personally feel that the
opposition should have played the role of scanning the Budget but it did not do so. And that has harmed the interest of the
country. This is the Vote-on-Account. It is true that there are certain limitations. Even then, it could be made more effective.
There was a scope for that. 61 years have passed since independence. What we perceive today is that the gap between two
classes in the society is increasing day by day. True, India is shining but is also true that 'Bharat' is suffering. This divide within
the same country is leading us towards a dangerous peril. Rightly there are 55 billionaires in our country who can be compared
with these of other countries. In the last year only 23,000 millionaires have been added to the list. This is one side of the story.
On the other hand, according to Arjun Sengupta Committee Report, 77% of the population thrive on a meagre daily income of
less than Rs.20. What will happen to them?

What will be their future? Sir the Unorganized Sector Bill has been adopted. But we are yet to see what effective measure it takes.
Farmers are still committing suicide. There have been so many debt relief measure, special packages but where is the solution?
18% of the country's GDP depends on agriculture, 62% of the population survives on agriculture. This is an extremely important
sector but is plagued by a number of problems and strikingly enough, there is a lack of political will. Sir, prices are shooting
through the roof. Inflation rate though has come down a bit. But due to price rise, the rate of inflation in food grains is rather
high. Thus the essential commodities are going out of reach of the common people. They are suffering like anything. This has to
be remembered.

*English translation of the Speech originally delivered in Bengali.

The status of BPL is not very clear even today. We cannot say that we are following the BPL parameters entirely. In some
cases, APL people are turning into BPL and they in turn are being deprived of their privileges and rights. As a result, there is an
emergence of a kind of social unrest. I think we should address the real issue. Sir, the 2006 report of the Swiss Bank Association
reveals that India is the highest investor among the five countries which deposit money in their bank.

It has infact invested 15 times more than the fifth country. It amounts to 1456 billion dollar that is approximately 12-13
times higher than our foreign debt. Where from is this huge amount pouring in? Who all are running these accounts? Why is the
amount being related to the country's resources? We cannot turn a blind eye to the problem.

Similar is the issue of black money. Every time we discuss about black money and the parallel economy which runs in the
country. We are very much concerned about that. The entire Parliament rues about the problem but we have do away with this,
otherwise the entire economy right me destroyed. Country denotes the people, its citizens who should be taken care of.

Today we are having a jobless growth. Growth rate is undoubtedly high but it jobless. In the last 3 months, 5 lakh employees
have last their jobs. Definitely, this is an incomplete report. It is must be much higher. Previous speakers have also mentioned
this. But how to check this jobless? What needs to be done? There is certainly come weaknesses on our part.

Sir, agriculture, small industries etc. are the main sectors. In the small industries, bank loans are not easily available, though it is
in the priority sector. Even if credit is available, the rate of interest is very high.

The bigger industries are given easy credit. The interest rate should be lower in case of smaller entrepreneurs but that is not
happening. I think we should look into this aspect.

In the same manner, Swaminathan Committee has recommended that interest rate for the farmers should be brought down from
7% to 4%. Therefore, the priority sector has to be nurtured through proper planning and budgetary allocation. Are we doing
that? Perhaps not.

Sir, at least four or five major sectors are there :- like R&D. Nothing can be more important than this. Education is another such
sector with immense potential. When will be the Budget expenditure on education touch 6% mark? What are we going to do for



our unorganized sector? When are we going to act? When are we going to have 5% expenditure on health sector?

We are not functioning in a proper manner. There is definite lack of political will. While concluding, I may say that once Lal
Bahadur Shashtri had said — Jai Jawan, Jai Kisan. We were all very happy at that time. So many years have passed since then.
But the farmers have not succeeded, the young people have not succeeded. Unemployment has risen; the basic problems of the
cultivators have not been addressed. We can only find a cover of India shining but that does not present the real picture.

These are the major lacunae in the Budget speech according to me. I hope Hon'ble Minister will address all these issues in his
reply.

off forsrcT aog (efPPTIoPR): #ElGeI, MG AS AWToel doic A Ader I diciol Wl T 3= 3, $2b e 3 U towaic T §) U6 dolc JRRI
GiapId Aol & i diuvr 6l zfie A Bordlar &) 3ee1 spIA & w531 3t & 2l 3 ®2 3 Be 3ol @ BB IR ol Frwa 281 8, $3RA Foron a2z
8¢ & & suman oidt-didt am ol we §) A werAw & Anmad! 8 A Jorr RN §) e A g IRER &l MSarsed Dt dmn 6t et sii a3
faaft Brediar #ict o as waas Hs W3 frn [ srfanses Iorenel 3 ol affa gdt ¥ee A gofonl 8, a8 aoie 3 arerdl A sur &) gl @l 1 [{lg,
fSwdrere icft 331 e o Feedic & A s asT getoA BN ST Jeol B e ordf B Awen &) I AUD AR I IFPR A ol BIAI G B ISt A
STS3TSed et S| ... (RAatel) SkyR IeRem 3 8, sRmm i a odl 3, ... (=)

MR. CHAIRMAN : Nothing is going in the records. You can continue.
(Interruptions) G€;*

oft foraret dog & FBlw, Ialct USTid] lotoll, WICT 3, RNl U] e 3 oRiclt feponsc, gz o1, smdkr @b soRiumnr 2izerr iz et
seracHforaa & e dq IR o 33 Yol I S oISl & 2, ag e B vz A S B el B A Az oragel w6 s g b ool aenl i) st
golc P arg At Brr &) f dae saon waon wgen b 3] 3cuigel @l IGIOMRT et 8: yfier gan &, a6 ian a1 fAwer &) serR @R of 531 U2 e
oial foer 3fie B ea oldl Iorn Al A6 3 et B e arw Big dbm @A #ic Sit graer ar sraer u 3 s sucHt B aRl A 53 woie 3
BIs®2 Sl A A Aol Ioglal BorIoN @b Bl 3| A AR DY AGMI Sol, JeldI 3T 9T U2 anenf¥el 3esil Bl it DI aae B e 531 aoie i o
ordl fobent s 2 521 3o b 80 yfcrer ol At uz ol &) et Gt wae & i sma 1990 31 A, arrer oft adt &) wura iz 31g &6t ware @ sh 3k
911 fobatrel ot fieton @@ e, a8 3iel b aial Bren ) 31 il aote 3, Uk 3iiz Stoter 3 1990 & ame ol aeril ¢ 8, 3P eI fbaimt & B
@I 3fKT Fjc otal f3ten &) IR DR A 3roRk & b et @t 32t waer @i 3k ajcw fdeon afde)

ABIGe, Ierenel RBiar w2 fonfe &, pft uz fonk &) ysma 3 Jezers & o umeft smrar

* Not recorded.

& didioadt a1 9 domm, sl iz 2ezens, dor Jger &) Aifdser et Y UseT ISTeNl BT AGRT GIE! @oll, 3ITST A Use! BRI 32 US| &b AT ol
8 & amudp ameer A R A Brigel wIdar § b didfluardt 3 ezems @1 A6 P @2 e o Ben & e A [Adu ouf e smon arfde)
IS 9 S8l ¥pel &, asl Rifessr o1dl 2, Sial Rfessr &, asl sreemuas ordl & iz Sl siramues & dsi acd o1dl 3) A fordgel wadl g & Bign &I zfe A
IRl ) fadm gutt i3 sme mids et 3 g @) agrar firer 2105,

3 531 9l U2 ScToll el TIgaN fib sic 3 39 cllell Pl dote B gfer BrIen &$ &) 3mu 331 3E! 3| ool @ w2 3 v & anfd 3 st 3P a6 )b i
Scfoll [OKIcel I Uil X 9 DI &)

*aglca, T aicft grt Qor siaf¥e aste 3 a1 Sorr @t @i Brren 5 ) U @oie 3eet SPId B grndt aiar Akmeisll I [ diuvr & crazen & zfic 3
fBonfadlor &) sor 3idt b Sk @ @2 we A D sa ordf St DY A Brewen sMfde B B A cller T w1 w2 TaA 3 g A agkd ol g€, Bt ama
oIPIR¥®I ol €12 fBrmen g4 &) i 2nree & gbpIerz 3 oo e & fe yidfofiva maar g Jserst @ iafde goic 4 a2 Rien o #s 3o usy
ISR I Slotel 3 el Seldr F3i) AsFelel 3 TS, 3MME. T Hiclol &b 10 Pog, IFDR of @Gl &1 S B ok ol gan Al Acet 3 v RBrdar
il o w1 wEwe I W2 Rrn b asic A IErerer @t o srerdt 3 wu RN IRl vas fwst gan gder 3| Sist u2 3. ans. ud. il agd S 3
PURI oG, IGR IR B o 3. 3mg. va. &l vwon @3 e 3 S Yol Qwrt oriasH 3 G ol fe s en, @ oft son g3t odl 8¢ 3
Joal Alslenaill P! aelc 3 SR BoIRN 9rR, Sl U=iH oIdl &) 3le18 ABIGE, hog, PR of ILReNG B I b e RMasr b &,



*3€|..* This part of the Speech was laid on the Table.

531 sReolcl Wi et B o Iererel wrAn] e Pog P fon dwach feporde Shagz As1 e srdla aftdd soRiume izeae & e IR
gelaeiforas 5 e Sl el og AIER o SIS s 8, a8 e B s 3 S T e 2 21 3abar gsie 3 Brders! & 3wfle ur uell b3 srn &) Brderast
ol a3l forzron &%) s Ak forzren 3 IRz @i I sEIme fdwardt g3 dersT stewr e dl.es @1 A gmar ot 963.74 6t qeten I 329 36 sr
IS IR ARIR U2 IRaA 329 3w 8 76 orm

a81ca, ad 2008-09 3 xavet &@¥e] 3eurcol @1 eIk &iet 6 yfrord 8 ool feler 2ot & ar 3 @G gu GOk a1’ U2 3PR Pog ROR o A
e oldl 3018 ol forftra =u 3 331 Sur & 3 3l @l mier Eeny Alolofler e et yerer 2 argeIgt U A @ 3 Asd I AW el B el F P
T 215 apa A BRRI 16 PRAR ®! aedl Fierry 5331 Fel Rkl i frwn g3 521t Avs wust 3ebr siiz gpt snenf¥a 3=iel @t 9idl 3 qaer B
fore oo ol fisen @8 dog WER 6l v &

#alee1, 531 ¢of I 80 yfererd ameile Xt w3 fonk &) fsarer 6t waiter @1 3R Jc=1 o/ ao b2t @ ol Ficen, fda Aw® el deadt oal @2 ums
arrst Satet, BARe1, w6, dist vd Biesnoras uawe sdol #E3! 8 org & Safds et B water wr 3 e arrst oft 20 et yren 2 et 6 wIter wr
3fRr gcrer fdb2ior @ FieY anfds [Abairer 2qersiet 8 as arT ot sialder aore 9 siofl aifge «ft, Sit oral ans)

BRI, 31 81 Yffeiererr Riar ud o uz Belz &) 2eram ! iftinier usl dsie 21 [ier 8, 321 3efg 8 b sk DR I6RAe & 8233 ar vl
urett 53t 33 wd .t vt @1 st Ao e el T dealy o cipe Ui 3T sfRmon @ a1 8| IsRere @ ot v JeTe Aellella @3 IEenel ml
3 am uas oft safts g ordl var 3

aeleR,, f91e & & 91 oft Ierremsr @ g Sof B e e o [dw gulf aita [en SR e & yrifds [enerll 3 s oFll 8, [Rerern
81l o1t 3| fA9 gait alftieT @2 sieeue vd fdencrr sider B waTen oIE S

og, ATDR Uil Bediaid=l @I s g 5 G9I B 36 olPIR®L & YT AT Jx U 3oldl YrAd a( 3fad Fcell U2 3ucieel IR SIFY| gckacd

elistome a1 oifeell 3 aifcent Sitsor Bt @ 2 =1 e yumewid sper 5@ &t @ 8, 3o AoRT Bt sl 8l Fog, IBR IR U2 3A WA B2, BRRY I
1 far vd aiur a1 a3 A @) *

aﬂﬁmgﬁm(m):xmﬁm, ame2vfter fae aicft Sft of aga &t s saler asie Yqa e &1[r21] $b uad s O g Arfl a3 [ &
f&5 Elip-eJMidell AR asie AREN, Jelkdl asie aRel dfdbel Sl AR dsle IR dl IAD A dc &l 51 Ag Ud ALAuI® 33 Sl flwer asie e, 33
Aefifioe BT gu @ @) aga & Aqfer Geo1 A e agel G a6t ot

MR. CHAIRMAN : The Minister has to reply. You finish it.

oft frsrr gowt @ wé ascayul art 2 siaf¥a gere 3 8 smea B & fore 40,900 @x3ts Ut @1 graenot = srn 3| d $3WL v A sl disd § b
¥ 3T Wog, gloll D dia A dade Iwioaa 302 diforeor ol caazen goft aifdw) 7 el St A Sieton argen b 511 U3 @l Iogial Ardeel e 8, as ardldl
O Uga 381 & 0 oidl uga a1 &) @R 5t J1eel 3 s1.allizen of it dfer ol Bt ar 3o eft sfi Rdera ok, off Feta srieft or 15 031 &t @ waw
dor # aal acg ety oif airdcet 3mu & 33 &, 3B Agaz dfforeR¥sr Bt cerazen & e oidl 3, as T 2Lt owIE uga a1 3 @ oidl, xrd &Y 381 3 @ oidl, @B A
SliGloll TIgal Gl Sl @l 3 AsA2 @al I Uohlerar ofdl 81 3a1 &)

MR. CHAIRMAN: Your time is over. The hon. Minister has to reply. Please conclude.
...(Interruptions)

oft farsrr govot @ el wiglc, 3l A dol gRe fobem &) 3mu wad & Al &1 do S &) Ad [O1gn aifdrier 3 as1 e o s srn ) sria-atia
... (craemer) Afdser St B @ 5iu 3m3c 3, 3y Sit G2 & 3 &, T 3MUol 3AMT irevtol fven 3 fs fscror effer St Fguedl 3 oral o 22 &, ara Siel e &)
3 2rstcn & b 5231 u2 oft eemior Sor bt oeea &) F Rib wsex dia 261 §)

MR. CHAIRMAN: It is Shrimati Jhansi Lakshmi Botcha's time now.
...(Interruptions)

oft forsRI oot : verdlu. i @l Bl &) v arRa FolR BAS W 3 D ol.Ul.u. DI & 3R 8Pl a3-a3 Jeleufel 43 clme el 38 & ofi 32 3



@I 3MU W D & 3l BR-BIe Ibatel a1 B GRI et wsit ciar & l 32bt pal, stect 21 22 &) gt Stolon @ES) [ do B JoroR @1 Sit dar a3-
TS P cIe? 91T 3¢ 3 3l 9161 gu 3, 32 U031 &t augelt b forw 3mu wlot 21 yraemt @2 3¢ &, 3Ach 10 3Muol wlol AT JIchfolsa 3IUGIR &, TRICRI
sazen &8 3, 28 g Siolell ada1?

et AEIGR, 33 IR o bl B el w1 JHefel e ofl M BAS FUA A = B As v w1 weA 2, A FAD arle @ &) Afder e
MR 2oT00l, Socel,cL3ll. Tmcd el cPIRl gu &) 3kl dom ¥ 31U ol &, lidol Jol ol 3 5 dld DI IXIcl Aol AT b il Ga dollol DI
el Tel 281 &, &N 3Hfic I & [ Ag IR I2A gum I oldl ArReh i fbaell B B IRMEE & 3l St wwl suel fve §, 3A amu St X
aifds {2l w1 Sl 2 as1 arcladioe 2, ag stool B ARICY A & bl AP 4 &, U dgd ast ard gd 3 Afd aa e @ awwd o1t & D31 itz sroa
G202 W oldl @Bl dl felst IRk wol & Reifer dar gwfl, S age 2 srmas Reift Sl safere seey, @3l & dow & Al sn sme A st Ust Ao
gloll aifge) siistet, dQiicrpI, 3dvm Afda ygra Afearst @1 snwetsl 95 &R @25 BUA @ 3| U6l Sil Ag Aleast &t 3, ag aga st Do 8

MR. CHAIRMAN: Now the Minister will reply. Please conclude.

off SR geoT @ Immufer IR, [l B ot bt @1 MidEIRs ®Er gan 8 Afdber aga A st oft B3 g &, Brvl el T ot Mt St IEe
aif2e 3z aféw 368 P! doR Sat 6l oreed 3 el ot & Jasdlar 3, afe sy F2rb! AT ofdl oY, FABt art ordl B3, IA Azavr ot 331, I 3y
e ofdl o1 dl sremas Befy s wasedl & sfie srerst R @al & Befer dear 8 wascht &, @18 ol war &) 331 R o el al¥q @ 3o & &,
xremren &) w1z oft alar wiow St G ceil & fere ffar w1 fwer & srar [BS22],

&ol 2fiRil & R G el [, ot cibil ot @g Rear & sl &) Aifdsor St cowr 331 @R of e &, 33! sen af¥q Raacrn & iz gfii & BRI aer
oW1 e &, 32b Rl oo oidl dlerd) soroiter Jae=T off affl Jsa o aseiladier & ORI Sl 2waret 3orN 8, A €3 9] Al &, JXPR DI 3 W Rkl
Soll i, ... (cration)

I #Btce, far 3 Ot ol udb TS 81 ) 9 IADI B 35163V Soll didl &) dai Sl <icl @l 81, &, I8 s [beibilez 3 Her g & 3 < 3iiz
ferrT 81y 3 g A &2 KT clrdl FUA vl ofaplel BTl 3, cilel Yanfdet & &) AR 531 i) B R st Aloron Sl anfdd; s21 Aston Uz @F AR aal g
Z| DR 54 Ao B R sicer A T 3MUST Ydtrel o 3 3idfed weon aidd i St G usal e 3, 33 agon a2 3wt B sii et & i e
3 A5 oAl BXI 3| DF Alolotler Al of 5 U2 el it 3| sARR M1 2R A Pordgor 3 fb smuct Yaerer @ A sicera T sl fen S @i
asi @G A srIas Refy 8 eict 3| €%

MR. CHAIRMAN : Now, the hon. Minister will reply to the debate.
...(Interruptions)
MR. CHAIRMAN: There is a limit for everything. Please sit down. Nothing will go on record.
(Interruptions) G€;*

MR. CHAIRMAN: As a special case, I will allow Shri Harin Pathak to speak for only one minute.

* Not recorded.



oft aher urew (3EHACTENR) : Il Sft, IS et oidt waon & b Az Al aoie 3| o Al It & Sl A sER a1 & 3P 33 Kt A B e
ganfde 3 51 3 s[RI @I v 3eier Pyanfde 3 - dter 3eor) Awal et 331 321 o il v o s HUA ol vaRd s 3 BrrRY dog IR @
50 golR ®AS BUA A SUG O oWl g3l 3| Brctol 9l PEPIR a6l oW ®2 33 &, A ncAsIR ©2 23 &) 1985 3 Saveda aem:i &t dait Berfer woft
eft 3fiz 308 dael & Rl dbog of RERRICEl bs dern oI ey 334 A2 &l v Alstell 2121 32MsT & BHSIRI ol adlol & R 3nfeid didt & gz A 368
Tl B R wor S| $AfeR 368 wes anfdles Gdsr e S| Bogeier SERIgA A wal SR b a8 36 SRIETS JSRKT A5 81 el @) & @fds ag wierer
@I AR O auA Soft 3fiz er 3 vaAnd @l 53R dar 3eier ot adon iy wEEIR] B PR vas 3nfdfe Gdsar oft fier S @ i or @i sned
RS

MR. CHAIRMAN: Now, the hon. Members who would like to lay their written speech on the Table of the House, they can do so.

*SHRI RAYAPATI SAMBASIVA RAO (GUNTUR):

Sir, I thank you for giving me the opportunity to participate in the General Disucssion in the Interim General
Budget presented by the hon. Leader of the House and Ministry of External Affairs and the Minister of
Finance, Shri Pranab Mukherjee. The UPA Government has stabilised the economy. There cannot be two
opinions about this.

India is successfully coming out of the global economic crisis. This is certainly due to our UPA Chairperson,
Madam Sonia Gandhi and our Prime Minister, Dr. Manmohan Singh. The UPA Government has taken very
effective steps to meet the situation.

On every front, the UPA Government has made great strides. It is therefore everyone to see. The
Government has come out with bail out packages and has given fillip to the economy to ensure that no
sector of the country is affected.

Before I conclude my speech, I would like to lay stress on the Technology Upgradation Fund which is meant
for the textile industry. The Government is allowing to use this Fund to be utilised only by profit making
companies. I would strongly urge the Government to allow the sick units to avail the funds from the
Technology Upgradation Fund so that they can modify their units and prosper. I hope the Government
would consider my request for the benefits of the textile industry in my home state, Andhra Pradesh.



*SHRI C.S. SUJATHA (MAVELIKKARA) : I regret to say that the Interim Budget which was presented by Hon'ble Finance Minister
Shri Pranab Mukherjee has been prepared with an eye on the coming elections. When claims are made that many policies are
being implemented for the common man, it would be pertinent to remember what eminent economist and Congress MP Shri
Arjun Sen Gupta has mentioned in his report. He mentions about the seventy seven percentage of our population whose daily
wages are rupees twenty. This Budget makes no provisions for crores of such impoverished families. Some policies are being
implemented, but their results are not reaching the common man.

Due to recession, the traditional industries are facing a crisis. Lakhs of labourers are loosing their jobs. Si, the traditional
industrial sectors in Kerala like coir, cashew nut, fisheries handicrafts and plantations are all facing a crisis. Government of Kerala
has declared a package of 10,000 crores to boost up these sectors.

The Government of Kerala has asked the Centre to enhance the credit limit. But our request has not been favourasly considered. I
request that the Centre should give a helping hand to Kerala.

Lakhs of Keralites are employed abroad. Their share of contribution towards our foreign exchange reserve, comes to crores of
rupees. Sir, the Centre should come out with a package for the rehabilitation of those Indians who are compelled to return
jobless from foreign countries.

The Centre has come out with a package for Kuttanad area, but nothing has been spelt-out in detail. Due to its geographical
features, Kuttlanad is a unique area. It deserves special consideration from the Central Government. The State Government has
formed a prosperity council, with the Chief Minister as its Chairman, for the welfare of Kuttanad. The Centre, should contribute
financially to the success of this scheme.

* English translation of the speech originally laid on the Table in Malayalam..

The inordinate delay in passing the Women's Reservation Bill, is a betrayal of faith reposed on this Government. Sir, the Women's
Reservation Bill was part of the UPA's common minimum programme. The Congress party, has been waxing eloquently on this
issue. But Women's Reservation Bill has not yet been passed. History will not forgive this Government for their lack of will.

*SHRI K. FRANCIS GEORGE (IDUKKI): The Interim Budget presented by the Hon'ble Finance Minister has disappointed the
country, as the people expected at least some steps through the Budget to address the problems-financial and others faced by the
country during these days.



This hope was eroded due to the announcement of an Interim Budget instead of an vote-on-account to be presented by the
Government and that too at the last phase of this Government.

Sir, the Hon'ble Finance Member chose to be silent on the most important and vital issue of farmers, debts still remaining,
probably more than what has been waived through the loan/debt waived scheme announced in the last budget. The Government
is of the opinion that it has solved the debt crises in the agricultural sector, through the write off of loans over due to the time of
about 65000 crores, it is eluding itself.

Sir, a large number of small and medium farmers are still under the debt trap even though they had renewed their loans by
submitting interest portion to avoid legal action by the Banks. To avoid them by saying that the waiver scheme is not a
repayment scheme, will be tantamount to sweeping the problem under the carpet.

Sir, in Kerala, more than those who got benefits are the eligible ones who got excluded from this scheme. I request the Hon'ble
Finance Minister not to penalise honesty in the name of norms, which should be amended to address and solve the issue, as
otherwise there will be more cases of suicides by farmers. When we expect a growth of 4% plus in the Agri-sector for boosting
the overall economic growth, we should ensure that the farming community feels secure and confident about their future.

* Speech was laid on the Table.

Sir, the Government should also address the problem of the steep fall in prices of agricultural products like Rubbers, Pepper,
Cardamom, Tea and Coffee. The Hon'ble Finance Minister should have formed a Price Stabilisation Fund to help the farmers from
the financial loss they have to face off and due to the steep fall in prices and price fluctuation which these products are subjected
to due to the unrealistic export-import policy of the Central Government. Sir, I would request the Government to consult States
before entering into bilateral treaties to grant duty concessions and MFN Status to countries on import and export of agricultural
products, which are vital to the livelihood, security of farmers of a particular State.

Sir, the Government should also take an urgent decision to limit the interest of farm loans at 4%.

Sir, in the case of Centre State economic relations, it is high time that we make a fresh look. More devolution of Central funds
and grants are required for States to tide over their financial difficulties. The issue is being deliberated by the 13% Finance
Commission and it awards for the next five years are yet to come. Meanwhile the Government should enter into a discussion with
the States to meet the challenges of the financial crisis that has affected our country also. Sir, the Union Government should raise
the borrowal limits of States to allow them more public spending. The Government should also come out with a rehabilitation
package for the NRI's who are coming back from abroad, from the Gulf, America and European countries due to loss of jobs
consequent to the financial crisis. The States would not be able to cope up with this problem on their own and so liberal
assistance from the Central Government must come.

Sir, in the education sector, Government should start more centres of higher learning, specially in the technical side. The long
standing demand of Kerala State for an IIT, has been subjected even in this budget. Kerala's just demand, considering the studies
the State made in the education sector and the educational manpower it produces and "export' and provide for the countries
development, for an IIT to further upgrade and to rectify its deficiencies in technical institutes of excellence, the denial of which
has been a matter of great disappointment for the people of Kerala.

Sir, the States like Kerala should be helped by the Centre to consolidate and sustain its achievements in the field of education and
health care.

*oft eRR3ie arast (doirawmion) @ #1glc, 3 sicdlan @sie @l FUIE BIal B e TsT g3n &) Adle DR o 391 B Ao, eoll B [Awrt & e s okl
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*Speech was laid on the Table.

*SHRIMATI JHANSI LAKSHMI BOTCHA (BOBBILI): Sir, I rise to support the Interim General Budget, 2009-10 presented by the
hon. Finance Minister, Shri Pranab Mukherjee. It is a pro-aam aadmi budget. As the Finance Minister said, all this has been made
possible with guidance of UPA Chairperson, Shrimati Sonia Gandhi and inspiring leadership of the Prime Minister, Dr. Manmohan

Singh.

The UPA Government has been able to fulfil its commitments made in its National Common Minimum Programme. For the first
time, the Indian economy showed a sustained growth of over 9 percent for three consecutive years. During this period, the fiscal

deficit came down. The Indian economy showed resilience in the wake of the world financial crisis and the Great Depression.

Due to shortage of time, I want to confine myself to some social issues pertaining to women.

I thank the Finance Minister for the two schemes Indira Gandhi National Widow Pension Scheme and Indira Gandhi National
Disability Pension Scheme which are being launched in the current year. This will provide Rs. 200 to widows between the age
group of 40-64.

I thank the Finance Minister for his gesture to empower the young widows of the age group of 18-40 by equipping and standing
on their own feet. They will get priority in the admission to the ITIs, women ITIs, national/regional it is. I congratulate the
Government for providing Rs. 500; and bearing the cost of the training.

In the last five years, the Government has given priority to expand the reach of the higher education in every nook and corner of
the country. The outlay for the higher education has been increased by 900 per cent. I welcome the move of the Government to
start new IITs, IIMs and Central Universities. I request the Government to open an AIIMs type institution at Vizinagaram and IIM
at Visakhapatnam. This will benefit the backward people as well as the tribal people of the States of Andhra Pradesh, Orissa,
Chhattisgarh, Madhya Pradesh and West Bental.

With these few words I support the Interim General Budget 2009-10.



MR. CHAIRMAN: Now, the hon. Minister will reply to the debate.
...(Interruptions)
MR, CHAIRMAN: Nothing will go on record except the reply of the hon. Minister.
I am very firm on this. My dear friends, everybody has been given a chance to speak. Please sit down.
(Interruptions) G€} *

MR. CHAIRMAN: Now, the hon. Minister.

* Not recorded.

THE MINISTER OF EXTERNAL AFFAIRS AND MINISTER OF FINANCE (SHRI PRANAB MUKHERIJEE): Mr. Chairman, Sir, I rise to
reply to the debate. ...(Interruptions)

MR. CHAIRMAN: Nothing will go on record except the speech of the hon. Minister. Everybody has been given time. Shri Harin



Pathak was the last person who spoke. Sufficient time has been given. It is very unfortunate.
(Interruptions) €/ *
MR. CHAIRMAN: Now, the hon. Minister.

SHRI PRANAB MUKHERIJEE: Sir, the debate was initiated by the spokesperson of the principal Opposition Party, Shri Ananth
Kumar ji. ...(Interruptions) When the reply comes, the spokesperson of the principal Opposition Party remains present in the
House, and maybe because of some reasons he is not here now but I shall try to address the points which he has raised in the
course of the discussion.

14.09 hrs (Mr. Speaker in the Chair)

Sir, it is natural that the Members who belong to the Opposition will oppose the steps of the Government and the Budget,
whether it is a regular Budget or an Interim Budget, is no exception. [H23

The other participants, including the participants from our erstwhile supporters and now in the Opposition, pointed out certain
lacunae in the areas of presentation in the Interim Budget. What are those lacunae? They have pointed out on several counts.
They have found the failure of the Government on overall economic performance, performance of the public sector, performance
on employment generation, Government's measures to handle the inflation, on fiscal deficit, plight of farmers, FDI and
inadequacies of our regulatory framework. These are some of the issues, which the hon. Members in their observations have
highlighted while making their comments on the Interim Budget.

Sir, I found one striking commonality that what I stated in my Budget observations and the Budget Speech, the hon. Members
have also indicated the same in other languages. What I stated in my Budget Speech. Yes, I expressed satisfaction on the overall
performance of the Government for the full period of five years because this is the end of the mandate, which we received five
years ago, and it is quite obviously in conformity with the parliamentary etiquette and responsibility to give an account. Yes, I
express my satisfaction over the performance. What are the reasons for the satisfaction? The satisfaction is very simple. Never
before in the history of this country, we could find a period of three consecutive years where the economy has registered a
sustainable growth of nine per cent.

Mr. Speaker, Sir, most humbly I would like to submit that I had the privilege in the last two decades of being in the Finance

Ministry occasionally and with a litle command, which I have on the subject, I can say that never before, the country has
registered, over a period of five years, 8.6 per cent GDP growth in our economy. From, 1951 to 1979, which is a long period,
our GDP growth rate was 3.5 per cent. In the whole decade of Eighties, the GDP growth hovered around 5.6 per cent to 5.7 per
cent. In the Nineties, we had the Economic Reforms introduced by Dr. Manmohan Singh, the incumbent Prime Minister. All of us
are missing him because he is recovering, and I do hope that before the end of the Session, at least, he will come for a short
while,

MR. SPEAKER: We share your hope.

SHRI PRANAB MUKHERJEE: In the whole Nineties, during the 8% Plan and 9t Plan, we found some fluctuations.

But this is a compact period of five years, where we achieved an average growth rate — including the slowdown of this fiscal year
-- of 8.6 per cent. If I express a little satisfaction, I think, my distinguished colleagues need not mind it.rr241

Ananth Kumar ji, while making his observations, stated that we inherited an excellent economy from the NDA and we have spoilt
it by total mismanagement. The sum total of his observation was that there is total mismanagement of the economy and that an
excellent economy which we had inherited from NDA. It is true NDA was in office for uninterrupted six years. Of course, there
was a break during the Lok Sabha elections. But the Executive continued to stay from 1998 till 2004. In these six years, what was
the average GDP growth rate? The average GDP growth rate was 5.8 per cent. What was the annual average fiscal deficit? It was
5.5 per cent. What was the revenue deficit? It was 4.4 per cent.

Now just to compare the period where the allegation is that we have spoiled, we have destroyed during the five years
period of UPA, including the year of unprecedented financial crisis and melt-down, where the growth has slowed down, where
the fiscal deficit has increased, where the revenue deficit has increased, where in my own Budget speech I have admitted this,
what is the total average performance of five years? The GDP growth rate is 8.6 per cent compared to 5.8 per cent. Fiscal deficit
is 4.1 per cent compared to 5.5 per cent. Revenue deficit is 2.5 per cent compared to 4.0 per cent. We are told we have
destroyed the economy. I leave the question to the hon. Members to find an answer.

Let us take into account certain other indicators. The tax GDP ratio during the six years' period of NDA was 8.8 per cent. During



the five-year period of UPA, itis 11.1 per cent. It was a dismal performance. Here, I can tell one point to them that this is for the
first time that there has been little less but thanks to Dr. Manmohan Singh, when he was Finance Minister from 1991 to 1996 and
thanks to Mr. Chidambaram, who presided over this Ministry till the other day. Every year the first document I used to consult,
after the presentation of the Budget, is the comparable figure of the Revenue Receipts, between BE and RE. We were used to, we
were accustomed to see that more than often, RE used to be less than BE. But during this period, we found a pleasant exception
that RE was always more than BE. The Revised Estimate was always more than BE. That is the strength of the economy, tax GDP
ratio, savings rate and your capacity to invest. What was the investment? During the NDA regime, the investment in terms of
GDP was 25.2 per cent and during the UPA regime, it is 35.9 per cent.[m2s]

Now I come to rate of savings. During the NDA regime, it was 25.6 per cent. During the UPA regime, it is 34.8 per cent. Still, we
are told that we have mismanaged the economy as a whole.

I would just like to draw your attention, Mr. Speaker Sir, and through you, of the hon. Members of the House — because
to my mind, it is one great advantage which the NDA had — to the prices of the crude oil. During the period of the NDA regime,
the average price of crude oil was little more than $ 27 per barrel. I am talking of the average for the period of six years. When
we assumed office, it started enhancing almost uninterruptedly. The curve was moving upward and it reached in August 2008 to
$ 147 per barrel. With the industrial growth, with the growth of economy, your consumption of imported crude will increase. You
can imagine how much pressure it puts on the overall economy, overall resources. But because of the management, we did not
feel the BoP crisis. Earlier, we had this problem at one point of time, for which we were maligned. I was the Finance Minister in
the early 1980s. To overcome the BoP crisis, when we entered into the extended funding facility with IMF of about 5 billion SDR,
we were told that we had mortgaged the economic sovereignty of this country. Nothing happened. We came out with our heads
high from the building of IMF We had not withdrawn even the last instalment of about 1.2 billion SDR. Now, there were many
self-styled Cassandras who prophesied the grimness of the economy.

Most respectfully, I would like to submit let us have some confidence, self-confidence of ourselves. We have managed the
Indian economy. Please also look at what I have stated in my Budget Speech. In my Budget Speech I myself had expressed deep
concern about the impact of the financial crisis and the global meltdown. It is quite obvious. Any responsible Finance Minister will
have to express his concern. At the same time, I expressed that I had confidence on the resilience of the Indian economy and we
would overcome the crisis. I am repeating that we are confident that Indian economy will overcome the crisis. We will overcome
the crisis. We will not allow the country to deviate from the path of cherished goal. Yes, it may take some more time, it may take
some more policy changes. It is a continuing process. Nobody can say, either on the floor of this House or outside, that all the
problems in the developed world have been solved, whether in North America or in Europe.[ss2s]

Please remember that their -- North America, Europe and Japan -- economy is sliding down despite the heavy
industrialisation and resources at their command, and we are not brought down to zero. Yes, it has dwindled from 9 per cent to
7.1 per cent. We have taken corrective steps, and it is not correct to say that we have not taken the corrective steps.

What would happen within these four months? The Government has a sovereign responsibility, and the Government will exercise
that sovereign responsibility -- as per the Constitutional mandate -- till the day the successor Government resumes responsibility.
But at the same time, please remember that there are certain Constitutional norms and Parliamentary propriety. How do you
expect that I will burden the exchequer or any Finance Minister presenting the Interim Budget will burden the exchequer with
series of taxation proposals when our mandate for the next fiscal year is extended for a period of less than two months? What
would be the credibility if I announce a series of expenditure proposals without locating the resources? Who is going to believe
me? What type of confidence can we create in the system? But we have done whatever is possible, and I will come to it a little
later.

We did not wait. Two stimulus packages were announced by the Prime Minister in December and January. The Reserve Bank
changed the REPO interest rate and the reverse REPO interest rate. The REPO interest rate was brought down from 9 per cent to
5.5 per cent; the reverse REPO interest rate was brought down from 6 per cent to 4 per cent; and the Cash Reserve Ratio (CRR)
was reduced from 9 per cent to 5 per cent. The banks are provided adequate liquidity, and the banks have actually started doing
it. The banks can adjust interest rates to meet the demand of the economy.

People say that there is no impact of the stimulus packages, which we have provided. I have myself stated in the Budget speech
that : "Yes, it takes some time." Two stimulus packages have been announced, one in December and another in January. Three
months have not yet passed or four months have not yet passed. It takes some time for it to have its impact, but look at the state
of health in the steel industry, cement industry, etc. Productions have started picking up, and demand is being generated.

In my Budget speech, I have myself stated that the enhanced expenditure contained a component of more than Rs. 39,000
crore of Plan expenditure. I have also stated about the elements of the Plan expenditure. Everything directly related to the



development of the rural sector, rural infrastructure, agriculture including accelerated irrigation facilities. 271 Not only these
Rs.39,000 crore. About Rs.24,000 crore would be roughly the Central Plan, and Rs.15,000 would be the assistance to States and
Union Territories by the Centre. The State Governments also will have to come forward. Mr. Speaker, Sir, through you I appeal
to them. We have also provided adequate leverage to them.

If we look at the ways and means position of the States today, I have the figures as on 20-2-2009, of 14 days' Treasury bills the
States are having Rs.78,360.28 crore; auctioned Treasury Bills Rs.12,808.88 crore; total cash surplus of all the States taken
together is Rs.91,169.16 crore. They are also to spend. Some of them have the mandate for the whole five years. Some of the
States' mandates are coming to an end. All the major development in the rural infrastructure, in the rural development will be
undertaken by the States. Even the Centrally-sponsored schemes are being implemented by the States. So, when you look at the
States, you shall have to look at it taking into account the entire package and not in piecemeal.

If you look at some of the high surplus States, Maharashtra has Rs.12,279 crore. Some hon. Members from Maharashtra were
asking as to why we are not giving them adequate assistance! Tamil Nadu has RS.12,135 crore; Bihar Rs.6,903 crore; and Orissa
Rs.7.705 crore. Of course, there are some States with negative balance like Jammu and Kashmir where the problem is different;
and there are some other States for which we shall have to take appropriate steps.

Mr. Speaker, Sir, as we mentioned, not only the Reserve bank announced its monetary policy, we also took a series of fiscal
measures. Mr. Chidambaram when he was the Finance Minister, took a number of tax and other fiscal measures to address these
issues. I would not like to burden the Members with too many statistics but I would like to state a few of them here. They are:
across the board cut of Cenvat by four percentage points benefiting all sectors; reduction of rate of duty on cotton textiles and
textile articles from four per cent to zero; provision of additional funds of Rs.1,100 crore to ensure full reform of terminal excise
duty and CST; specific measures on customs duties on sectors such as steel and cement through restoration of levels of
protection; service tax concessions and enhancement of drawback rates for exports; interest subvention to help the export sector
on pre and post shipment trading for labour-intensive exports for textiles, leather, gems and jewellery, carpets, and handicrafts;
extension of a line of credit by Rs.5,000 crore to EXIM Bank from RBI to provide pre-shipment and post-shipment credit in rupees
or in dollars to Indian exports for achieving the competitive rate.[kvr2s]

Re-finance facilities respectively of Rs.4000 crore for the National Housing Banks for housing sectors.

Announcement of a package by public sector banks for borrowers of home loans up to Rs.20 lakh. This sector will be kept
under a close watch and additional measures would be taken, as necessary, to promote an accelerated growth trajectory.

Provision of additional allocation of Rs.1400 crore to clear the entire backlog of Technical Upgradation Fund Scheme in the
textile sector.

Inclusion of all items of handicrafts under Vishesh Krishi and Gramudyog Yojana.

To facilitate the flow of credit to medium, small and micro enterprises, which is very important, Reserve Bank of India has
announced a refinance facility of Rs.7,000 crore for SIDBI which will be available to support, incremental lending either
directly to MSME or indirectly via banks, NBFCs and SFCs. In addition, certain other steps are being taken.

To boost the collateral free lending, the current guarantee cover under the Credit Guarantee Scheme for micro and small
enterprises on loans will be extended from Rs.50 lakh to Rs.1 crore with guarantee over 50 per cent. The lock in period of
loans covered under the existing Credit Guarantee Scheme will be reduced from 24 to 18 months to encourage the banks
to cover more loans under the guarantee scheme.

Public sector banks have announced a reduction of the interest rates on existing as well as new loans to MSME sectors.

Special monthly meeting of the State level bankers committee would be held to oversee the resolution of the credit issues
of micro, small and medium enterprises by banks, departments of MSME and department of Financial Services will jointly
set up a cell to monitor progress on this front. Matters of MSME remaining unresolved with the Bank's SME helpline for
more than a fortnight may be brought to the notice of this Cell.

Hon. Members are aware, we have already taken legislative measures to provide a measure of security to the unorganised
workers. We have enacted the Unorganised Sector Workers Social Security Bill 2008. The National Commission of Enterprises in
the unorganised sector has been asked to work out a detailed scheme in this regard.

There were certain proposals which the Governors Conference made, particularly in respect of the empowerment of women.
We have considered and we have decided to set up a high-power committee of eminent persons and experts to study the status
of women of India to enable the Government to take expeditious action; To set up a National Mission of Empowerment of



Women for implementation of women centric programme in a mission mode to achieve the better coordination and synergy
amongst the participating stake-holders; To restructure and revitalise the Rashtriva Mahila Kosh to scale up their activities
including that of backward and forward linkages; to function as a single window facilitator and service provider for women self-
help groups, the authorised and paid up capital of Rashtriya Mahila Kosh will be enhanced in a phased manner.

Mr. Speaker, Sir, while making his observations my good friend Shri Salim talked about the performance of the public
sector and the Central Government's apathy towards the public sector.[r29]

Now let us look at some of the figures to indicate the performance of the central public sector enterprises. In 2003-04, the total
turn over of all the Central public sector enterprises was Rs.5,87,000 crore. In 2007-08, the total turn over of the Central public
sector enterprises has increased by 84 per cent from Rs.5,87,000 crore to Rs.10,81,000 crore. Let us look at the profitability. In
2003-04, the profitability of the Central public sector enterprises taken together was Rs.53,000 crore. In 2007-08, it is Rs.91,000
crore. There is an increase of 72 per cent.

As regards the number of loss making Central public sector enterprises, it was 73 in 2003-04 and we have brought it down to 58
in 2007-08. Similarly, the number of the profit making public sector enterprises has increased from 143 to 158. The number of
profit making public sector enterprises is increasing and the number of loss making public sector enterprises is decreasing. The
turn over is increasing, profit is increasing and if somebody comes out and says that you are neglecting the public sector
enterprises, I am afraid I cannot ...(Interruptions)

SHRI RUPCHAND PAL (HOOGHLY): Sir, Md. Salim did not participate in the discussion.

SHRI PRANAB MUKHERIJEE: I have listened to the hon. Members very carefully and patiently and this much courtesy I can expect
from my colleagues that when I speak in the House, they would not interrupt me...(Interruptions)

MR. SPEAKER: Please do not interrupt. If you have anything to ask, we shall see later on.

SHRI PRANAB MUKHERJEE: More than 100 times you have told that as I cannot expect them to speak what I like, similarly, they
cannot expect me to speak what they like. This is parliamentary democracy. If I have distorted the facts and if I am incorrect, you
have every right to bring a privilege motion against me. But please do not interrupt me...(Interruptions)

MR. SPEAKER: Very well. It should be substituted by Shri Rupchand Pal,
SHRI RUPCHAND PAL: Sir, I have not spoken about it.

MR. SPEAKER: Then, who has spoken about it? Probably, he might have spoken earlier. He thought that it is a common refrain,
that is why, he mentioned it.

SHRI PRANAB MUKHERIJEE: They have told that the Government is bringing disinvestment through backdoor. I am afraid it is
totally a baseless contention. What we have done is that the Government's policy on disinvestment does not envisage any outright
or strategic sale of a Central public sector enterprise. The focus of the policy is to enable and utilise unlisted and profitable
Central public sector enterprises to raise capital through Initial Public Offering (IPO) with the Government offering a minority
shareholding for divestiture. The intent is to ensure that the Government equity remains 51 per cent and the Government retains
the management control. However, so far this year of 2008-09 is concerned because the market condition is down, that is why,
we did not allow to have a single IPO.[r30]

Not only that, the UPA Government is making all possible efforts to turn around the loss making Central PSUs, like the
Indian Telephone Industries through the infusion of funds and superior technologies which we have entrusted in some of the
projects in Railways and in some of the projects and units in IITs and that will be the general policy which we have pursued
during the last five years and which we will continue to do in future if we are brought back to power with a massive mandate of
the people.

Mr. Speaker, Sir, as I mentioned, the scope is extremely limited. With due respect to the desires of some of the hon. Members 1

think we should not violate the cardinal principal that every constitutional body should operate — whether it is the Executive
accountable to the Parliament, whether it is Parliament or whether it is the Judiciary — within the constitutional jurisdiction in the
overall constitutional scheme of things through which we are living since 1950. Therefore, it was not possible for me to indulge
in financial profligacy by making too many announcements, by giving too many concessions and by taking too many decisions
without the backing of adequate financial resources. But keeping in view, whatever we could do, within the constraints and within
the constitutional framework after listening to the suggestions of the hon. Members and having reactions from the various
stakeholders, I have tried to make certain changes to provide further stimulus to the economy. Even though the signals are
encouraging, the full impact of recession in other parts of the world, particularly Asia and Europe, is yet to unfold. Due to strong



export linkages with these economies it is likely that the Indian economy may feel further impact in the coming months. To
counter any such effects, the UPA Government has taken certain steps and I would like to place these before this House.

Sir, on Central Excise, the general reduction in Excise Duty rates by 4 per cent point was made with effect from 07.12.2008 and it

is now being extended beyond 315t March, 2009. In addition, it has now been decided to reduce the general rate of Central
Excise Duty from 10 per cent to 8 per cent; retain the rate of Central Excise Duty on goods currently attracting ad valorem rates
of 8 per cent and 4 per cent respectively; reduce the rates of Central Excise Duty on bulk cement from 10 per cent or Rs. 290 per
metric tonnes whichever is higher, to 8 per cent or Rs. 230 per metric tonnes whichever is higher. The Government is keen that
the business confidence in the service sector is restored. It is also our objective that the dispersal between CENVAT rate and the
service tax rates is reduced with a view to moving towards the stated goal of a uniform goods and service tax. In line with these
objectives it has been decided to reduce the rates of service tax on taxable service from 12 per cent to 10 per cent. [r31]

To provide relief to the power sector, naptha imported for generation of electric energy has been fully exempted from
basic customs duty. This exemption which was available upto 315t March, 2009 is now being extended beyond that date. Section
10AA of the Income Tax provides for exemption in respect of the export profit of a unit located in the Special Economic Zone
The export profits are required to be computed with reference to the total turnover of the SSEs. These have resulted in
discriminatory treatment of SSEs having units located both in SEZ and the domestic tariff area vis-a-viz SSEs having units located
only within the SEZ. It has now been decided to remove this anomaly through necessary changes in the Act when the regular
budget is being presented.

Hon. Members may recall that in my budget speech, I have indicated that we have a review of the ceiling of fiscal deficit
that the States can incur in 2009-10 in terms of the debt consolidation and relief facility. As a part of the first stimulus package, it
was increased by 0.5 per cent to 3.5 per cent of the Gross State Domestic Product for 2008-09. To start the development of
infrastructure and employment generation, this arrangement is being extended to 2009-10 with the possibility of further review if
required in the coming months despite the fact as I stated earlier, that the States together are left free right now with about Rs.
91 crores of surplus.

Sir, our policies are clear. Rapid development of infrastructure both in rural and urban areas and agriculture growth
leading to employment generation and distributive justice tops the list. For us, economic growth is an instrument for
development and not an end in itself. Economic growth has to be both inclusive and equitable. It must provide social justice and
lead to empowerment of aam aadm/. In the last five years, the UPA Government has moved steadfastly in that direction but a
social revolution which must flow from these methods is a long process and has to be worked out carefully and systematically not
only through economic growth and mobilisation of resources but also through institutional changes and mobilisation of the
masses. It is my earnest feeling that we will all walk together in the journey to achieve this shared vision. With these words, I
conclude.

I thank you, Mr. Speaker, for giving me an opportunity.
SHRI HARIN PATHAK (AHMEDABAD): Sir, what about relief to diamond workers? ...(Interruptions)

SHRI PRANAB MUKHERJEE: In respect of diamonds, benefits which are given are extended to the entire export sector including
diamond sector.

ql. 21 Rie araa (3e1R): amiofler sieergr aidiae, fort et amer & e aicft amotofler gura sz of ardon siaf¥er asic gzqe fasar en, 321 fdor andandwa
& aly 1 aal D2 gU 36l AG Ieckd fdoen en [ serad! <semaft & fére yzafda [MSOffice32]w: oRr suadler yeaer sizemsti 3 3 ar 3 i af
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s Gimn, e, sIREs diie afiicenrg B Bl &, as smuel waarm e =1 Fo b ARl Dol Us 361 & b gapar o 20 weadl, 2009 @
poge f[Aeafderrr fAdere &t aat @1 3R & AT Ao kol [JAoRT 26w dfidl ot Sl yzeceadl of 531 gl & 3ice e awhod o ge mar e, 1
would like to quote. The hon. Minister of State for Human Resource Development said:

"An IIT is already functioning at Rajasthan during the 11 Five Year Plan, through its temporary campus and it is
being mentored by IIT, Kanpur. But due to an inadvertent typographical error which had crept in the inputs
provided by our Ministry for the Budget Speech of the hon. Finance Minister while listing the names of the States
where the new IIMs are to start from the academic year, 2009-10, the State of Rajasthan has been mentioned
instead of Chhattisgarh. So, I humbly submit to the House that this may kindly be taken on record. We sincerely
apologise for this typographical error from the Ministry of Human Resource Development.”
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&t oft, TR Irseret 9 ag el Sl 1 oldl, 3 aRIl Il 3R aRAldDd &, 1 Tkl DI D DI?

SHRI RUPCHAND PAL : We have great respect for Shri Pranab Mukherjee's memory. He has responded to the issues raised by
my colleague, Shri Md. Salim, that he raised when he was speaking on the Motion of Thanks on the President's Address.
...(Interruptions)

MR. SPEAKER: During the Budget speech, it has not been washed away.
...(Interruptions)

SHRI RUPCHAND PAL : There is scope for reduction in the prices of petroleum products. They have given ten times relief to the
ATF. But the common people are not being given relief. We had expected that the Government will come out with some steps for
the relief of the common man, the Aam Admi. What is the response to that? ...(Inferruptions)

MR. SPEAKER: But there is no reduction in the passengers.

...(Interruptions)
MR. SPEAKER: Every hon. Member has one question.
...(Interruptions)
MR. SPEAKER: Not a single word will be recorded.
(Interruptions) 3€;*

MR. SPEAKER: Mr. Minister, would you like to respond to that issue of typographical mistake?
...(Interruptions)

MR. SPEAKER: Hon. Members, I am waiting for the hon. Minister to respond.
...(Interruptions)

* Not recorded.

MR. SPEAKER: He has said all that he has to say.
...(Interruptions)

MR. SPEAKER: As it was mentioned in your Budget speech, he is referring to it. What is the correct position? The hon. Minister of
State of Human Resource Development has said that.

...(Interruptions)

SHRI PRANAB MUKHERJEE: As far as the issue raised by the hon. Member, Shri Rasa Singh Rawat, is concerned, apparently
there appears to be a defect in what I stated in my Budget speech. Certainly, I shall have to verify the facts and we will correct.
Naturally, the procedure is there to follow if there is any incorrect information given in reply to the Questions of Parliament. The
Minister always has the liberty, with the indulgence of the House and with the permission of the Chair, to correct that and it will
be done. ...(Interruptions)

With regard to certain other issues that have been raised by the hon. Members, what I would like to say is that I am not ruling
out the possibility. Insofar as the Government's functioning is concerned, it is a continuing one. It will continue to do so. Nothing
prevents the Government from taking appropriate steps which will be called for during this period to respond to the emerging
situation. It is not necessary to reflect everything in the Budget document. Budget is one instrument through which we are
addressing certain issues. But there are other instrumentalities that are available at the command of the Government for
addressing the issues, including the exports. When they got the concessions, it was not through any financial proposal.msoffice331
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The Finance Minister has the leverage. Take for instance, the concessions which I have announced. For that I am not making any
amendment because it is within the powers, which the Parliament was kind enough to vest in the Finance Minister. So, on some
of the general issues, I am trying to point out that we will address the issue as and when the situation arise and we will respond
to it.

Sir, in respect of the ITI, yesterday the Cabinet took the decision. They have agreed to provide the support and liquidate the
liabilities so that the appropriate mechanism for rehabilitation can be done. I am told that it is possible to rehabilitate it
immediately and some proposals are coming. Therefore, there are no two opinions on it. ...(Inferruptions) It is coming and
please do not worry about it. The Cabinet decision is — which was communicated by my colleague, Shri P. Chidambaram through
media — that the Government has decided to discharge the total liabilities of more than Rs. 2,820 crore and a decision has
already been taken in this regard. ...(Interruptions)

MR. SPEAKER: Nothing will be recorded except what the hon. Minister of Finance says.
(Interruptions) 3€; *

SHRI PRANAB MUKHERJEE: Sir, though this is not related to the budgetary proposals, yet the hon. Members are agitating on
certain issues relating particularly to the situation in Sri Lanka. There has been some development. Yesterday, through certain
international agencies, a proposal has come from the LTTE to facilitate the evacuation of the civilians. On earlier occasions, I

made a statement on the floor of the House and I also reported after my visit to Sri Lanka on 27" of last month, that we are
constantly monitoring the situation. The Ministry of External Affairs has expressed its intention and requested the Sri Lankan
Government to facilitate the process of evacuation of the civilians in the context of the announcement made by LTTE so that the
civilians could be brought to the safe zone, both through the sea route and through the land route; and also with the presence of
the international observers so that they can oversee the movement and there should be no firing in the safe zone. The sanctity of
the safe zone should be ensured. This we have done and the Ministry of External Affairs has issued the relevant statement. Thank
you.

...(Interruptions)
* Not recorded.

15.04 hrs.

(At this stage, Shri Rupchand Pal, Mohan Rawale, Shri Anant Kumar

and some other hon. Members left the House.)

...(Interruptions)

MR. SPEAKER: I shall not put the Demands for Grants on Account (General) for 2009-10 to the vote of the House.
The question is:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the third
column of the Order Paper be granted to the President of India out of the Consolidated Fund of India, on account,
for or towards defraying the charges during the year ending the 315t day of March, 2010, in respect of the heads of
Demands entered in the second column thereof against Demand Nos. 1 to 33, 35, 36, 38 to 62, 64 to 74, 76, 77
and 79 to 105."

The motion was adopted.[az4)



MR. SPEAKER: I shall now put the Supplementary Demands for Grants (General) for 2008-09 to the vote of the House.

The question is:

"That the respective supplementary sums not exceeding the amounts on Revenue Account and Capital Account
shown in the third column of the Order Paper be granted to the President of India out of the Consolidated Fund of

India to defray the charges that will come in course of payment during the year ending the 315t day of March, 2009,
in respect of the heads of Demands entered in the second column thereof against Demand Nos. 1 to 3, 6, 8, 10 to
19, 21, 23 to 25, 27 to 33, 35, 38 to 43, 46 to 51, 53 to 55, 57 to 62, 64, 65, 67 to 69, 71, 72, 74, 77, 79, 80, 83
to 88, 90 to 101 and 103 to 105."

The motion was adopted.

MR. SPEAKER: The Supplementary Demands for Grants (General) for the year 2008-09 are passed.



